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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

OANO. 1281 OF 2024

IN THE MATTER OF

AMA RJIT SINGH AND OTHERES ............ APPLICANTS
YERSUS n
STATE OF PUNJAB & OTHERS. ..... ennres RIISPONDENTS

. REPLY AFFIDAVIT ON BEHALF OF NAGAR COUNCIL KURALI

_BYRESPONDENT NO. 2

1o

I Rajnish Sood Executive Officer of the Nagar Council, Kwrali
District SAS Nagar, Punjab do hereby solemnly altirm and declare

as under:-

. That | am the Respoident No.2 in the present OA and am well

conversant with the facts and circumstances ol the case and am
competent to swear this affidavit.

That the present Original application has been filed by the applicants
by alleging that the answering respondent has without permission of
competent authority sla'l.'tcd dumping solid waste at the landfill on
Siswan Road, Kurail, which is closeted with. residential
colonies/habitations, despite, of a landfill site alveady existing at

Adhareda Road on the other side ol Kurali city.

. That in this regard it is submitted that the site in question is not the

landfill site but it is a “Compost Infrastructure Unit'. prepared by
Municipal Council Kurali which was made under the supervision of

Senior Officers of Local Government, which became a model for



2

entire Punjab. Pertinently, Guru Harikishan Public School is
approximately 358 meters away from the site, Dashmesh Colony is
approximately 200 meters (196 meter) away from the site, the
Imperial colony is also more than 152 meteres away from the site in
question, Beant Singh Stadium is 121 meters away from the site.

. That it is submitted that Schedule I of SWM Rules,2016 apply only
to “Sanitary Landfills” and the same is not applicable to
‘Composting Facilities’ as and the answering respondent is using
the site in question as a “Compost Infrastructure Unit’ and not as a
Landfill / Sanitary Landfill Site, therefore Schedule I of the SWM
Rules, 2016 does not applies.

. That it is submitted that one of the major differences between the
“Composting” and “Sanitary Landfilling” is that, composting is a
process whereby ‘biodegradable’ waste/organic waste is decomposed
in controlled environment whereas sanitary landfilling is a process
which deals with disposal of ‘Non-biodegradable waste’.

. The composting and element/process related to it are defined under
Rule 3 SWM Rules, as under:-

Rule 3(4) “biodegradable waste " means any organic material that

can be degraded by micro-organisms into simpler stable compounds;

Rule 3(12). "composting" means a controlled process involving

microbial decomposition of organic matter;

Rule 3(15) “decentratised processing” means establishment of

dispersed facilities for maximizing the processing of bio-degradable
waste and recovery of recyclables closest to the source of generation

so as to minimize transportation of waste for processing or disposal.
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On the other hand, Sanitary Landfill and related aspects are defined
as under:-

Rule 3(40) "sanitary land filling " means the final and safe disposal
of residual solid waste and inert wastes on land in a facility designed
with protective measures against pollution of ground water, surface
water and fugitive air dust, wind-blown litter, bad odour, fire hazard,
animal menace, bird menace, pests or rodents, greenhouse gas
emissions, persistent organic pollutants slope instability and erosion;
Rule 3(39) “residual solid waste” means and includes the waste
and rejects from the solid waste procéssing facilitie§ which are not
suitable for recycling or further processing;

Rule 3(26) “inerts” means wastes which are not bio-degradable,
recyclable or combustible street sweeping or dust and silt removed
from the surface drains;

Rule 3(32) “non-biodegradable waste” means any waste that
cannot be degraded by microorganisms into simﬁlcr stable

compounds;

. It is submitted that Rules pertaining to “Sanitary Landfills” are

specified under Schedule-I of the Solid Waste Management Rules,
2016 whereas the Ru-leg which are applicable to the act of
Respondent i.e “compost Infrastructure Unit” are specified under
Schedule-II of the Solid Waste Management Rules, 2016 and in the
present case the answering Respondent is running Composting

Infrastructure Unit at the site.
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8. That the Municipal Council Kurali has no other suitable place for

waste processing than the present place. Approximately 1.50 Crore

Rupees has been spent on 02 MRF Shed, 01 all Weather Shed, ISLF,

01 Park and Boundary wall built on this processing plot in question.

. Tt is submitted that the answering respondent no.2 is taking following

steps to constantly monitor that at the site in question are in

compliance with the applicable to the waste management laws and

environment law and no rule regulation and instruction is being

violated in the running of the Composting facility site:-
a. That as per Solid Waste Management 2016 & 2018 and on the
instruction of PMIDC under Swacchh Bharat Mission, Municipal

Council Kurali have been constructed 2 MRF Shed and 01 all-

weather Shed is being constructed for the processing unit at the
site, in which the pits are constructed for the processing of dry
and wet waste. Compost is prepared by processing in the pits as
per SWM guidelines. Two sheds have been prepared at this place
amd copy of photograph of the Dry waste segregation and storage
facility in MRF Shed, Compost sieving in Compost Unit and
copy of the photographs is produced herewith and marked as
Annexure R/1

That SLF work is completed on the site and photograph of the

same is produced herewith and marked as Annexure R/2

b. It is pertinent to mentioned here that Nagar Council Kurali has

been awarded for “innovation and best practices” by Swatch
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Survekshan 2022 and copy of the same is produced herewith and

marked as Annexure R/3

c. That the Municipal Council have been passed resolution no. 42

dated 03-08-2021 to run the machines running at MRF Shed for
processing of dry waste. Daily door to door c'ollection of waste is
done by the Municipal Council, from which dry and wet waste is
segregated and copy of the List of Machinery used by the
Municipal Council Kurali is produced herewith and marked as
Annexure R/4

d. That the Municipal Counc_ilI practises standard procedure for the
waste management and the Council after sorting the dry waste,
and the Log book of the Council for Solid Waste Source
segregation, Collection & Processing for month August 2024 is.
produced herewith and marked as Annexure R/5
The Log book of the Council for Wet Waste Collection &
Processing for month August 2024 is produced herewith and
marked as Annexure R/6

The Log book of the Council for Dry Waste Collection & Processing

for month August 2024 is produced herewith and marked as

Annexure R/7

. That remaining polythin are bailed and sold after recycling and after

the preparation of compost from wet waste it is sold at Rs 15/- per
Kg and this compost is distributed free of cost to the public on the
special occasion of 15th August and 26th January etc. Chanalon and

Padiala includes under Municipal Council Kurali limit,
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Photographs showing preparation and distribution of the Compost

from the waste material is produced herewith and marked as

Annexure R/8

That the Copy of the sale Receipts of the Recyclable fees Payment

receipt from the date 18.04.2022 to 16.12.2024 is produced herewith

and marked as Annexure R/9

That Copy of the sale receipts of the sale of Compost fees payment

Receipt from July 2022 to March 2024 is produced herewith and

marked as Annexure R/10

10.1t is submitted that fogging and herbal sanitizer medicine is sprayed

time by time at this site as per government instructions and as per the

ed that on

mandate of waste management rules. It is further submitt

the ground reality there is no pollution at this place of the site in

question and there is no foul smell at the site.

PARAWISE REPLY

Reply to Brief Facts

_ That the contents of para 1 is general in nature and hence need no
reply.

, That in reply to para 2, it is submitted that the contentions that thé
Municipal Council Kurali has no other suitable place for waste
processing than the present place. Approximately 1.50 Crore Rupees
has been spent on 02 MRF Shed, 01 All Weather Shed, ISLF, 01
Park and Boundary wall built on this processing plot in question.
Compost Infrastructure Unit prepared by Municipal Council Kurali
on this site is prepared under the supervision of Senior Officers of

Local Government, which is model for entire Punjab and there is no
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7

political reason to it but only the matter of contingency and
emergency.

3. That in reply to the contents of Para 3 to 5 it submitted that the
Waste management site of the Municipal Council was a model for
others and all the rules and regulations are being followed and reply
of para 7 above mentioned is also read as reply to these paras.

4. That the contents of para 6 (Grounds) it is submitted that all rules
and regulations are followed in making of the waste management
site and reply in para 2 to 7 of this reply be read into the reply to the

grounds paras.
That the prayer of the applicants is devoid of merit and hence

denied and it is submitted that the present Original Application

merits dismissal.

It is most respectfully prayed that this Hon'ble Court may be pleased to

DE@%&N’I‘

; Executive Officer
VERIFICATION Municipal Council Kurali

dismiss the present OA.

Verified at \CL\&J’*I onthis day of‘lrsf ~;‘:UL,2025, that the facts

stated in the above affidavit are true to best of my knowledge and belief.

No part of it is false and nothing material has been concealed there

from.
o | DEPGNENT
oo explained 10 the OEpoR Tl s Executive Officer
aiShe :;:I afllrjnilt?c:inlh: ?arnp o uu‘s{ q | + Declare Belgre me Municipal Council Kurali
"he deponentiexecutant hag siyyned Rearsit - = B e -
s ea 210 MY pMer o ]9y
st 0.6 2 _oss 1[0 MANBIR SINGF Read Over & Admilted to be Comect

niw H“::mot;:;;_, nistL S.A.S. Nagar (Mohal)



ANNEXURE R/1 100

8/1/2023

—



8/1/2023

D'ry' Waste segreg;at'ed & Stored in
VIRF




10 1025




103 11




12




105 13




106

14




o o

I E ‘
s S TRl

! AT

Il TRUE COPY //



—

is Compl

16

ANNEXURE R/2108

8/1/2023

Il TRUE COPY //



109

ANNEXURE R/3
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ANNEXURE R/4

List of Machinery
Sr. | Type of Vehicle RC Number
No.
1 | Tractor PB12Dg&912
2 | Tractor PB27C-2390
3 | Tractor PB65AZ9714
4 | Tractor PB27-G9403
5 | Dumper Placer PB65R8912
6 |Tempoo 2753 i
7 | Tempoo 1
8 |Tempoo 2
9 | Tempoo 3
10 | Tempoo 4
11 | Tempoo 1016
12 | Engine 1
13 | Engine 2
14 | Funeral Van PB65R-1552
15 | Grass cutter 1
16 | Grass cutter 2
17 | Small Fogging Machine -
18 | Fogging Auto 4678
19 |Big Fogging Machine -
20 | Office Car PB65K-6002
21 | Jetting Machine PB650BC8076
22 |J).C.B. Machine e
23 | Bucket Machine PB65BB-6217

A

Il TRUE COPY //
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Log Book -3: Dry Waste Collection and Processing
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http:Htgpun]ab.go\r.Im’eS ewalkurall/,munici

ANNEXURE R/9

W.no-5 Kurali, 1605002445
palcouncilkural.t@yahou.in

'R.cnlpt D!“
=

Qs -~
- Consumer Name

MP/1504/2022-23/005456

18/04/2022

The Shivallk Co-operative LAC Soclety

Consumer ID
Tax parlod

Contact No.

PG-CH-2022-04-18-143315
01/10/2021 to 31/12/2071

9780032088

.?A;dreﬂf Lo NA NA Kurall 140103 Pald By The Shivalik Co-operative L&C Sodlety
s
“ Service TYP' . Sale Of Recyclable Fees Bllling Perlod - 01/10/2021 to 3V/12/2021
‘ r paid Amount ¥ 850 Payment Mode Cash
M[ J.. % Tax Amount T A50 Fleld Fee to
..1;‘5 “ cGST(f applicable) xo SGST(if applicable) To
--...1.',.54. ‘;:(:Ir;equelDDfPon“”“‘:ﬁ"" No. NA Cheque/DD/PO/Transaction Date NA
\ 4 "
Rt [ e IFSC Cod NA .
4L Bank Name:- NANA ode -
PPN T mLuva
A Ry D NA
|| 24| 6o Recelpt Ne. NA G8 Recelpt Date
Yo -
| o z
| Sale of C & D Recyclables (Concerete) )
I Authorised Signatory
Vomeet X S O ——---———-_._.5_,;_— el

Kurali Municipal Council
" Sale Of Recyclable Fees Payment Recelpt (Employee Copy}

W.no-s Kurali,1505002445

http://lgpunjab.gov.in/eSewa/kurali/,municipalcoundilkurali@yahoo.in

K3 “ MP/1504/2022-23/005457 Consumer ID PG-CH-202-04-16-143323 .,
i —-R;icmpt Date & 18/04/2022 Tax perlod ) ou10/202 to W12/202
1'3: Cmsumer Name The Shivatik Co-operative L&C Society Contact No. 9780032038
,g: Address:. - Pald By The Shivalik Co-operative L&C Sodiety
: 2 s _Service Type . Sale Of Recyclable Fees Bitling Period G1h0/z08 to 312202
;.‘ L”d_*"“"",t : v 850 Payment Mode Cash S % *,
R‘-‘J fi-._i Amount v 850 Flald Fee - o
5| COST(F appiicabe) ro SGST(If applicable) to
'ch'Q“'fDDfPOITﬂnsaction No. NA Ch,quﬁDD}PO{'ﬁransactton Date NA
Ba_;llf Nome <2072 NA.NA IFSC Code NA .
“‘*G' R'F"Pt No.: ,."‘-’i" ’. " NA GB Recelpt Date NA =
: ‘E:n;g:n; : e )
.3 Sal'.e of C&D Reqrclables {Bricks)) thorised Signatory
: G'“""t‘d By: Sh. Darshan Kumar ) "
8 s =

T

e it
//

-
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W.no-5
cil http://\gpunjab.gov.InfeSewa/kuralif,m Kuray g =
Kurall Municipal Coun munic|

F,ah:uu"c'l-lﬂ-lra. "
t Re I@y, hoo
cyclable Fees Paymen

ceipt (Employee Copy) |

Sale Of Re
1 - —___________,____ MP“SOM;Q;}-}].{OOSGSE Consumer D PG'CH'ZOZI-OQ-H_MMH -4

R A .‘ : noceipt No. — Tax period 01/10/2021 to 3112207
,'l‘ ‘ R.{‘Il tDIt’. 1 ,
R % P The Shivalik Co-operative L&C Soclety Contact No, - 9780032088 i

in Consurner Nam! ) |

- | s NA KURALI 140103 pald By The Shivallk Co-operative La.c Socey I

" Address: :
- [ereice Type Sale Of Recyclable Fees Billing Period 01/10/2021 to 31/12/201 :

I f : v 800 Payment Mode Cash E)
. " -4 ;;Pl]d !mgunt :.

. "Tu - ¢ 800 Field Fee To v

" L.'L'Nc-(:;s'r(if-appﬁcabl!) Yo SGST(if applicable) _ 10
A S KX T(iF af :
¥ Cr-r !DDIPO}Transaction No. NA Cheque/DD/PO/Transaction Date NA |
< eque ' 5
"= .| Bank Name NA NA IFSC Code NA [v{
] " . ; )

—ead _" ‘:e; Ru:elpt No.. .- NA GB8 Receipt Date NA ':g
vl P
f".-s;'.'*-" ol ) e

T Comments L Sale of C & D Recyclables (Bio Soll) - I8

— pil ‘- Generated By: Sh Darshan Kumar = ! Authorised §i ':Y :

— _f' - — B s ==X = o & _IE.
- .
. Kurali Municipal Council . W.no-5 Kurall,1605002¢45 -

“Sale http://lgpunjab.gov. - , IS
~Sale OF Recyclable Fees Payment Receipt (Employee Copy) ~P gpunjab.gov inIeSewaIkuralif,munrcpa{councmumﬂ@yahq?.h -

""" 5 R‘Cﬁip‘t No. = = =
- MP/1504/2022-23/005455 Consumer ID PG-CH-2022-04-18-143416 ¢
a"'ipt Date -~ 18/04/2022
e ) Tax period
c‘mm"mm _— P 01/10/2021 to 31/12/2021
Md o e 2 € Shivallk Co-aperative L&C Society  Contact No, 9780032088 :
ress: . --* ) - s
s: NA NA KURALI 140103 ] [
Service T Pald By The Shivalik Co-operative L&C Socety | -
ype Sale Of Recyclable Fees ~ a
7P‘al:l Amount - Billing Perlod 01/10/2021 to 31/12/202L
" Tlx Amount e Payment Mode Cash t:
Y500 i
)
e
Ch"l‘-'ﬂ' DD! POfTransaCﬂon No. NA SGST(if applicable) ro _ P
Ba k by 3 ] 1
il vy Nlrne . NANA Cheque/DD/PO/Transaction Date NA d
- PR ':G!Recel t N N . i & [V
._,::i- — Pt No, NA IFSC Code NA o o
" it Py r 3y = p o
_ At Commgn &4 ————— G8 Recelpt Date g i
% ’j‘f.,J “- + Saleof C & D Recyclables (Plastic) NA - } {J'
J _‘ t.d B_y Sh Darshan Kumar -I‘rrl
y 7o

Authorised Signaton’:” H

—r e
Bt TP SO
L —
v m—



Kurali Municipal Council

Sale OF Recyclable Fees Payment Receipt (Employee Copy)

31

W.no-s Kurall, 1605002445

http:HIgpun]ab.gov.lnleSewalkurall.',munlclpalcouncll.kurall@yahoo.ln :

e MP/1504/2022-23/005460
" Recelpt No. -

Consumer 1D

- PG-CH-2022-04-18-143421

Receipt Date 18/04/2022 Tax peried - 01/10/2021 to 31/12/2021
i c;mum!r Name The Shivalik Co-operative L&C Society Contact No. 9780032088
‘ Address: ~ 3 NA NA KURALI 140103 Paid By The Shivallk Co-operative LAC Soclety‘ ¥
Service Type - - Sale Of Recyclable Fees Billing Period 01/10/2021 to 31/12/2021 ps)
' ".:'Pnld An'lm.t;nt':" 500 Payment Mode Cash Tk
| T;K Amount ) €500 Field Fee 0
: ' chr(if applicable) To SGST(if applicable) 70
{E ChequejDDiPOIT ransaction No.  NA Cheque/DD/PO/Transaction Date NA
1: mﬂms W . . NANA IFSC Code ' NA caei| e
| .-xcf F;:u";p‘t r}o £ ) NA GB Receipt Date NA 3 ThueA LR L '.
.; Eom:ﬁerlu: Sale of C & D Recyclables (wood) ’

Generated By: Sh. Darshan Kumar

.
< Hiieind - X Ves

Authorised Signatory

K=

—eXa

" Kurall Municipal Council

Sale O Recyclable Fees Payment Receipt (Employee Copy)

W.no-5 Kurall 1505002445 e

http: ngpun|ab qov. In!eSewalkuralI} munl:Ipalcuuncllkurall@yahoo In.

MP/1504/2022-23/005667

Consumer ID

PG-CH-2022-05-11-166074

Ty 1/0s/2022 Tax period 11/05/2022 to 11/05/2022 . -
Consiimer Nama MRF SHED Contact No. - 9780300273
| - Address: NA NA WARD NO-6 KURALI 140103 Paid By MRF SHED .
_Smlc. T\"P" e S Sale Of Recyclable Fees Billing Period 11/05/2022 to 11/05/2022
500 Payment Mode Cash -
S - P S ¥ 500 Fleld Fee o
-, CGSTf applicabte) vo SGST(F applicable) - to J
CrlquufDDIPOfT ransaction No. NA Cheque/DD/PO/Transaction Date NA
2= NA,NA IFSC Code NA o B
T ; ~ NA GB Recelpt Date NA - o :
.1 Somment;* L‘ SALE OF PLASTIC BOTTELS
G"ﬂlnt.d By: - Authorised Signatory

5h. Darshan Kumar

R -



fl—— 32 1 24\
W.no-5 Kurall gy

al Council http://lgpunjab.gov.in/eS
P PefgpInEDAa ewa/kuraw'm“"lﬂpalcouncllkur aligy 5o
. hog

Kurall Munici
] - S;Ie Of Recyclable Fees Payment Receipt (Employee Copt) — =

e . - D _ —
— TAP/1504/2022-23/006156 Consumer | PG-CH-2022-06-28-20450, i
iy ipt No.
7| Rageipt N Tax period 28/06/2022 to 28/06/20; -

4 " L 28/06/2022
é A
-.-:."R i f-"lpt.D. : AKBAR Contact No. - 999999999%
227 | eonsumer,Name ) R
| T NA NA WARD NO-6 KURALI 140103 Pald By . AKBAR 3] s
i ri| . Address: | C '
S e Sale Of Recyclable Fees Blléng Period /0612022 to /0si20
! i e
e Serviet TVE Payment Made Cash
A Pald Amount V500
RN B Fleld Fee To
e T;x Amount . v 500
SGST(if applicable} 70
: -cssT(}f appucableJ o e .
N . ChequefDDlPO{Transaction Date NA . , !
A ChequefDDfPOITransactlon No. NA = " :
N - NA.NA IFSC Code
Bank Name - NA y
s G8 Receipt Date &
,"_Ga RKO]P} No. NA = — =———
o c;,mm,nm - - SALE OF PLASTIC
o Authorised Signatory
J _i Geperatld B_y :.Sh. Darshan Kumar ; < i
p '.;' 1, - I ——— S S o ]
e s _l "’":"“'"" S i s SN St T T S SRR S —
).
L - o
i i W.no-5 Kurall 6050024 =
Kurali Municipal Council . ilkurali@yahee| -
Miral PNk L& hrtp:!llgpuniab.gov.inleSewafkural.il.munmpalcountl e
Sale Of Recyclable Fees Payment Receipt (Employee Copy) 88
b
y Pe
— = " 06-28-208510 * ° 7
MP/1504/2022-23/006157 Consumer |D - PG-CH-2022-06-28- 2075 L)
2 £
S . 28/06/2022 Tax period 28/06/2022 to 28/06/202 f
- ] -C?‘nsumgr Name AKBAR Contact No. 9999999999 "',r:
] B Address: .. .° NA NA WARD NO-6 KURALI 140103 Pald By AKBAR %
3 > ;
ﬁsl‘g‘ffs"_,T,gP!: v, Sale Of Recyclable Fees Billing Perlod " 28/06/2022 10 28/06/2022 : ﬁ
SR s . N
sl DES el fa el €500, Payment Mode Cash f-
- & | Tlalemount ¥ 500 ) -';!
find Fleld Fee L L] L
= __CGSI'(Ifapp'lIl:abln] Yo 4
LRl 481 SGST(If applicable ¥o v
"‘t-.l* 'Chequ‘-‘IDWPUITransacﬂnn No. NA PP )
-t 'I‘._-' HIW G i Che D NA
T ':‘{f-v':“‘ fi Eaﬂnk N. me. e 1 NANA que/DD/PO/Transactlon Date ;
(R o T Lr -".' iee ' IFSC C NA oo Thief
. »',’- R _ G Recelpt Date NA Vv
- C°"lments: SALE OF CARDBOARD = x = Iy
G'“"&‘.t‘d By: Sh. Darsha n]f" >
& it n Kumar Auth“{’"d slg ra
e avrraanB]|———. e ; .il.i
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** Kurall Municipal Council

Sale Of Recyclable Fees Payment Receipt (Employee Copy)

22
IJ

W.no-5 Kurall, 1605002445
http:ngpun|ib.gov.lnfeSewafkura"l.munlcipalcuuncllkurall@yahoo.ln

MP/1504/2022-21/006158 Consumer ID PG-CH-2022-06-28-208515
28/06/2022 Tax period 26/06/2022 to 28/06/2022 u _L, :
AKBAR Contact No, - 9999999999 3 KA o
NA NA WARD NO-6 KURALI 140103 Pald By AKBAR
Sale Of Recyclable Fees Billing Period 28/06/2022 to 28/06/2022
T 180 Payment Mode Cash
v 180 Field Fee o o e s
vo SGST(F applicable) _ to A SR T
e/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA
NA,NA IFSC Code NA
‘ ipt No.~~ . NA G8 Receipt Date NA .
Ll’ : gALE OF GLASS . £
T i
| By: Sh. Darshan Kumar - Autherised .Slgnatory' ’
-] —— T e s o S e X e i e

7

= ST —_—

B

£

e, rmer o

W.no-5 Kurall, 1605002445
httprHlgpun]ab.gov‘|n.-"eSewar‘kuraI.I!.munlpralcounciLkumlI@yahoo_.ln ¥

e AR Ao e T
| - - = B -~
| | RecelptNo, . MP/1504/2022-23/007217 Consumer ID - PG-CH-2022-10-28-297404
; : 28/10/2022 Tax period 26/10/2022 to 28/10/2022 t
SWARAN MOLDING PVT.LTD Contact No. 9999999999 g 1
COMPANY : 4
NA NA WARD NO-1 KURALI 140103 Pald By SWARAN MOLDING PVT.LTD 1
COMPANY ' '
Sale Of Recyclable Fees Bllling Perlod 28/10/2022 to 28/10/2022 !
¥ 3000 Payment Mode Cash ¥ PN 'l
¥ 3000 Fleld Fee Yo . v e ;
e, X0 SGST(IF applicable} Yo ll
u g i, & 2L I £ 1o L -
¢ R ey Tansaction No. - NA Cheque/DD/PO/Transactlon Date NA i A ‘.f};' SN [
2 ’ R ,:‘. Rl RERL U
NA,NA IFSC Code - NA ‘ |
NA G8 Receipt Date NA o |8 1

= ;- SALEOF PLASTIC (s.20 QUINTAL) 1

w5 n": Sh.D :

\“?._.L_':_; iry arshan Kumar Authorised Signatary i
) e 1
L > K-—-...__H_____“__ .

[— e
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c". 'I'L'l‘_‘ - - -
= i icipal Council W.no-s Kurall, 1605
Kurali Mumc'P http://lgpunjab.gov.in/eSewa/k urallf.munlclpalcouncﬂkurall@ o .
Sale OF Recyclable Fees Payment Receipt (Employee Copy) Yahao! )
\
45 Recelpt No. - MP/1504/2022-23/008134 Consumer ID PG'CH‘2°23'03-02-354533 - ~
o Reculpt D,“ . 02/03/2023 Tax period - 02/03/2023 to 02/03/2023 -~
Consumer Name RAJINDER KUMAR SANITARY Contact No. 9780300273
o] IR INSPECTOR 3
ES
- Address: NA NA WARD NO-5 KURALI 140103 Paid By RAJINDER KUMAR SANITARY -
s INSPECTOR
¥ [~ Service Type Sale Of Recyclable Fees Billing Period 02/03/2023 to 02/03/2023 h
o5 ' Paid Amount ¥ 500 Payment Mode Cash =~
% Tax Amount ¥ 500 Field Fee T NA 5
._: | = GFI'(IF appl.lable) T0 SGSTI(if applicable) TNA
4_“--7';1 '1\_:. -~ -
tasad|s —Chequef DD! PO.-'T ransaction No, NA Cheque/DD/PO/Transaction Date NA
A "'=Bank Name . ' NANA IFSC Code NA ﬁ
i =
e 1o Gs Recelpt No. - NA G8 Receipt Date NA
g Comments: SALE OF PLASTIC (20KG) A
_ _Generated By: Sh. Darshan Kumar Authorised Signati il
e -"“tj;'_"' _,_ - G e R _ 4.‘_"
K 2
[
N iy - ——T
Sanita IHSpector |
. |
" _,.-"17
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, r T i ] I i l | I 1 =iy 1 ) j A
- " wivi g I W TV VY] VoV VY Y
b To 23 '
1 New Misc RecelptULB_v2
! Showlng data for : 1/4/2022 to 31/3/2023
; Challan reports.uc.payernam| Recelpt Collector ‘ Total | Payment
S.No | ULB Receipt Number |Receipt Date Number e Status | Business Details | Tax Name Amount | Mode Comments
MP/1504/2022- PG-CH-2023-03-| RAJINDER KUMAR OTHER.Sale_of_rec Sh. Darshan SALE OF
1 pb.kurali 23/008134 02/03/2023 02-384633 SANITARY NEW yclable 500 Kumar S00 CASH PLASTIC
MP/1504/2022- PG-CH-2022-10-| SWARAN MOLDING OTHER.Sate_of_rec Sh. Darshan SALE OF
2 |pb.kurali 23/007217 28/10/2022 28-297404 PVT.LTD COMPANY NEW yclable 3,000 Kumar 3,000 CASH | PLASTIC (5.20
MP/1504/2022- PG-CH-2022-06- OTHER.Sale_of_rec Sh. Darshan
3 pb.kurali 23/006158 28/06/2022 28-208515 AKBAR NEW yclable 180 Kumar 180 CASH |SALE OF GLASS
MP/1504/2022- PG-CH-2022-06- OTHER.Sale_of rec Sh. Darshan SALE OF
4 pb.kurali 23/006157 28/06/2022 28-208510 AKBAR NEW yclable 500 Kumar 500 CASH CARDBOARD
MP/1504/2022- PG-CH-2022-06- OTHER.Sale_of_rec Sh. Darshan SALE OF
5 pb.kurali 23/006156 28/06/2022 28-208502 AKBAR NEW yclable 500 Kumar 500 CASH PLASTIC
MP/1504/2022- PG-CH-2022-05- OTHER.Sale_of_rec Sh. Darshan SALE OF
6 pb.kurall 23/005667 11/05/2022 11-166074 MRF SHED NEW yclable 500 Kumar 500 CASH PLASTIC
MP/1504/2022- PG-CH-2022-04-| The Shivalik Co- OTHER.Sale_of_rec Sn. Darshan Saleo1 C&D
7 pb.kurali 23/005460 18/04/2022 18-143421 operative L&C NEW yclable 500 Kumar 500 CASH Recyclables
The Shivalik Co- Saleof C& D
MP/1504/2022- PG-CH-2022-04- operative L&C OTHER.S5ale_of_rec Sh. Darshan Recyclables |
8 pb.kurali 23/005459 18/04/2022 18-143416 Society NEW yclable 500 Kumar 500 CASH (Plastic)
The Shivalik Co- Saleof C& D
MP/1504/2022- PG-CH-2022-04- operative L&C OTHER.Sale_of _rec Sh. Darshan Recyclables
9" | pb.kurali 23/005458 18/04/2022 18-143411 Society NEW yclable 800 Kamar 800 CASH (Bio Soil) '
N The Shivalik Co- Saleof C& D
MP/1504/2022- PG-CH-2022-04- operative L&C OTHER.Sale_of_rec Sh. Darshan ) Recyclables
10 |pb.kurali 23/005457 18/04/2022 18-143323 Society NEW yclable 850 Kumar 850 CASH {Bricks))
The Shivalik Co- Saleof C& D
MP/1504/2022- PG-CH-2022-04- operative L&C OTHER.Sale_of_rec Sh. Darshan Recyclables
11 | pb.kurali 23/005456 18/04/2022 18-143315 Society NEW yclable 850 Kumar 850 CASH (Concerete)
Total - 8680 8680 y

T"nl‘_11lIlIIl|IIIIII|||||\_T—II|,I””H§‘
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Kurall Municipal Council
ble Fees Payment Receipt (Employee Copy)

i
e

W.no-5 Kurali? 5
http://\gpunjab.gov.in/eSewa/kurall/,municipalcouncilkurali@yahooa.ln

36

Sale’Of Recycla

MP/1504/2023-24/008871

Consumer |D

PG-CH-2023-06-08-470574

08/06/2023 Tax perlod 08/06/2023 to 08/06/2023
RAJINDER KUMAR SANITARY Contact No. 9780300273

comsumer Na¢ INSPECTOR
NA NA WARD NO-5 KURALI 140103 Pald By RAJINDER KUMAR SANITARY

Addres™ INSPECTOR

cervice Type - Sale OF Recyclable Fees Bitling Perlod 08/06/2023 to 08/06/2023

pald Amount ¥ 300 Payment Mode Cash

Tax Amount _ ¥ 300 Field Fee 7 NA

casTGf applicable) Yo SGST(if applicable) TNA

Cheque/DD/PO/T ransaction No. NA Cheque/DD/PO/Transaction Date NA

Bank Name NA,NA IFSC Code NA

Gt Receipt No. NA GB Recelpt Date NA

Comments: Sate of C & D Recyclables (Plastic .Bntt{es)
Generated By: Sh. Darshan Kumar Authorised Signatory
X X X

X - X X

Kurali Municipal Council

Sale Of Recyclable Fees Payment Receipt (Employee Copy)

W.no-5 Kurali, 1605002445

htlp:!llgpunjab.gov.inieSewa!kuraUr’.municipalcounciﬂtumll@yahpo.in

Receipt No. - MP/1504/2023-24/008672 Consumer ID PG-CH-2023-06-08-470577
Recelpt Date 08/06/2023 Tax Parlod 08/06/2023 to 08/06/2023
Consumer Name RAJINDER KUMAR SANITARY Contact No. 9780300273
INSPECTOR
Address:
NA NA WARD NO-6 KURALI 140103 Pald By RAJINDER KUMAR SANITARY
[ _ INSPECTOR
Service T - o~
ype Sale Of Recyclable Fees Bllling Perlod 08/06/2023 to 08/06/2023
Pald Amount
2 ®150 Payment Mode Cash
ax Amount =~ -
o 1150 Fleld Fee TNA
If applicable
S ) vo SGST(IF applicable) TNA
€que/DD/PO/Transacti :
. Ban; N‘ 5 onNo.  NA Cheque/DD/PO/Transaction Date NA
|  Name
. - NA,NA IFSC Cod NA
Go Recelpt No oce
- NA G8 Recelpt Date NA

Comments.
~ SaleofCap Recyclables (Cement Bag)

Gen
Srated By, g, Darshan Kumar

~.‘-..-".—-'--_
Kemrmeee

Authorised Signatory

- ——m————— Y m———




Kurali Municipal Council

Sale Of Recyclable Fees Pay

ment Receipt (Employee Copy)

37

. W.no-
http:ngpun]ab.gov.inIeSewalkurau,f,mumdpalzo 5 Kurall,l.g%. .
ouncllkyryy; @y 4
ahog

MP/1504/2023-24/008873

Consumer ID‘ PG-CH-mza-oﬁ_ua_”oSu

Receipt No.
Receipt Date 08/06/2023 Tax period 08/06/2023 10 08/06/2073
Consumer Name RAJINDER KUMAR SANITARY Contact No. 9780300273
INSPECTOR
Address: NA NA WARD NO-6 KURALI (MRF) Pald By RAJINDER KUMAR SANITARY
140103 INSPECTOR
Service Type Sale Of Recyclable Fees Billing Period 08/06/2023 to 08/08/2023 —
Pald Amount t 250 Payment Mode Cash
Tax Amount v 250 Field Fee ¥ NA
CGST(if applicable) 10 SGSTI(if applicable) T NA
Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA
Bank Name NA,NA IFSC Code NA
G8 Recelpt No. NA GB Recelpt Date NA
Comments: Sale of C & D Recyclables (Glass)
Generated By: Sh. Darshan Kumar Authorised Signatory
x X X b X X

Kurali Municipal Council

Sale Of Recyclable Fees Payment Receipt (Employee Copy)

W.no-5 Kurali,1605002445

http:ngpunjab.gov.ln!eSewaikuralll.municipalcouncilkuraﬁ@yahoo-lﬂ

e

Rec-‘npt_hlu. MP/1504/2023-24/008874 Consumer ID PG-CH-2023-06-08-470584
Receipt Date 08/06/2023 Tax perlod 08/06/2023 to 08/06/2023
Consumer Name RAJINDER KUMAR SANITARY Contact No. 4780309273
INSPECTOR
Address: NA NA WARD NO-¢, MRF 140103 Pald By RAJINDER KUMAR SANTAR
- INSPECTOR ~___—
Service Type - Sale Of Recyclable Fees Billing Perlod 08/06/20213 t0 08/06/2023
Paid Amount ¥ 300 Payment Mode Cash
Tax Amount ¥ 300 Fleld Fee TNA
CGST(if applicable) Yo SGST(if applicable) TNA
Cheque/DD/PO/Transaction No.  NA . Cheque/DD/PO/Transaction Date NA
Bank Name NA,NA IFSC Code A
:G! Recaipt No, NA GB Recelpt Date NA /
Comments; Sale of C & D Recyclables (Cardboard)
Generated By: Sh, Darshan Kumar Author{“d 5|9“'t°”
e

Lt 41
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4
—
— Naw Misc RecelptUL B_v2 !
showing data for : 1/4/2023 to 30/6/2023
_____———-—-_-‘ Y . '
S. No ULB Receipt Number Receipt Date 'Challan reports.uc.payername Collection| Collector Total Payment \ Comments
. Number Type Name Amount Maode
1 | pb-kurall M.p/1504/2023-24/008874 08/06/2023 PG-CH-2023-06- RAJINDER KUMAR system | Sh. Darshan 300 CASH Sale of
08-470584 SANITARY INSPECTOR Kumar Recyclables
(Cardboard)
2 | pb.kurali MP/1504/2023-24/008873 08/06/2023 PG-CH-2023-06 RAJINDER KUMAR System | Sh. Darshan 250 CASH Sale of
08-470581 SANITARY INSPECTOR Kumar Recyclables
(Glass)
3 pb.kurali MP[1504/2023-24/008872 08/06/2023 PG-CH-2023-061 RAJINDER KUMAR System | Sh. Darshan 150 CASH sale of
\ 08-470577 SANITARY INSPECTOR Kumar Recyclables
! (Cement Bag)
I
, 4 | pb.kurali MP/1504/2023-24j008871 08/06/2023 PG-CH-2023-06{ RAJINDER KUMAR System | Sh. Darshan 300 CASH Sale of
08-470574 SANITARY INSPECTOR Kumar Recyclables
(Plastic Bottles)
,; Total 1000 .
" o0
f-——“ - = S I YT | —T T f—-ﬁ—*l ——— T
° * .\
1 j 9 i, , |
Qﬁf;mmwd/ - 2013 — 0 |
- o)
J}

Oﬂi:q
CoungdrRurali
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W.no-5 Kurall, 1605002445

Kurali Municipal Council
mtp:mgpw"ah‘g‘:’wm‘ese"l\'ra”(""'aw'm""”"'lﬁalcnurt:|ll:urall@’"{ahmy.ln

Others Fee Payment Recelpt (Citizen Copy)

L m__ MP/1504/2023-24/010668 Consumer ID Y
| | Recelpt Date 23/01/2024 Tax period 23/01/2024 to 23/01/2024 1
i Consumer Name AKBAR Contact No. 9999999999 _
Tl agaress: NA NA ward no 06 140103 Pald By AKBAR
- W Others Fee Billing Perlod 23/01/2024 to 23/01/2024 |
| paid Amount v 320 Payment Mode Cash i
Tax Amount v 320 Field Fee TNA —
CGST(if applicable) tNA SGST(if applicable) T0 —
[ Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA
“| Bank Name NA.NA IFSC Code NA I
L| G8 Receipt No. NA G8 Recelpt Date NA B

r Comments: SALE OF CARDBOARD (40 KG) RS. 8/- PERKG

Authorised Signatory

L Generated By: Sh.Sher Singh

| DISCLAIMER
| 1. Payment received by cheque/demand draft shall be subject to realization.

- 2. This decument is not a proof of Property Ownership and regularization of unauthorized construction.

T

3, This is a computer generated document
Now log a complaint from WhatsApp, glve a missed call on 8750975975 or send a HI message on WhatsApp to this number
- .

. e i W.no-5 Kurall.léo'SOOIMS
Kurali Municipal Council . ,
hllpf/!lgpunjab.gov.In}eSewalkurallf,munlcfpal.councnikurali@yahoo.In

Others Fee Payment Recelpt (Citizen Copy)

Receipt No. MP/ISO&I?OZSQAI;OEGT Consumer 1D ) PG-CH-2024-01-23-62841
Receipt Date 23/01/2024 Tax period 23/01/2024 to 23/01/2024
Consumer Name AKBAR Contact No. et

© Address: NA NA ward no 06 140103 Paid By ASRIE
Service Type Others Fee - Billing Period ‘ ajou/ 2084 o Tafot/102e
Paid Amount Y1250 Payment Mode Cash
Tax Amount Y1250 Fleld Fee TNA
CGST(if applicable) tNA SGSTI(if applicable) 10
Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA
Bank Name NA.NA IFSC Code NA

iRnelpt No. NA Ga Recelpt Date NA —

Comments:  SALE OF PLASTIC BOTTLE (s0 KGS)

Gen
\*Nerated By: Sh.Sher Singh Authorised Signatory

PiscLaimen

LPI e
Yment recelved by cheque/demand draft shall be subject to realization.

L This docume

nt is
Tl not a proof of Property Ownership and regularization of unauthorized construction.
r hi tomputer generated document

i’bw '.oq
1 # complaint f,
| fom WhatsApp, glve a missed call on 8750975975 or send 2 HI messaqe on WhatsApp to this number

B |




. 40 Wino-5 Kyray 1;0432
Kurali Municipal Council hitp://\gpunjab.gov.in/eSewa/kurall/, mun\clpalcouncukurau@va‘m
I Others Fec Payment Recelpt (Cltizen Copy) |
MP/1504/2023-24/010B50 Consumer ID PG-CH-2024-02-22-¢a6713
Receipt No. o o Tax period 22/02/2024 to 21022024
Receipt Da: e AKBAR Contact No. 9999999999 -
onmeme T NA NA ward no 06 140103 Pald By AKBAR } .
:::is:;ﬂ"-' Others Fee Billing Perlod 2?!02!:014W
paid Amount ¥ 500 Payment Mode Cash
Tax Amount T 500 Fleld Fee TNA |
CGST(if applicable) tNA SGST(If applicable) vo ‘ _
Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA
Bank Name NA,NA IFSC Code NA -
i Ge Receipt No. NA G8 Recelpt Date NA |
Comments: SALE OF PLASTIC BOTTLE (20 KGS) Rate 25/- ‘
L Generated By: Sh.Sher Singh AiRborisad s'ign“"
" DISCLAIMER \
- 1. Payment received by cheque/demand draft shall be subject to realization.

2. This document is not a proof of Property Ownership and reqgularization of unauthorized construction
3. This is a computer generated document

P

e x

‘Now log a complaint from WhatsApp give a missed call on 8750975975 or send a Hi message on WhatsApo tn thie ni—t--
———— —

~

Kurali Municipal Council

Others Fee Payment Receipt (Citizen Copy)

W.no-5 Kurali,150500

http://lgpunjab.gov.in/eSewa/kurali/,municipalcoundilkurali@yah

Receipt No. MP/1504/2023-24/010885 Consumer ID PG-CH-2024-02-25- 650808 ]

Receipt Date 29/02/2024 Tax period 28/02/2024 to 23/0242024

Consumer Name AKBAR Contact No. it

Address: NA NA ward no 06 140103 Paid By ARBAR —]

Service Type Others Fee Billing Period 29/02/2024 to 29/02/2024

Paid Amount T 800 Payment Mode Cash

Tax Amount ¥ 800 Fleld Fee TNA

CGST(if applicable) TNA SGST(if applicable) 10

Cheque/DD/PO/Transaction No NA Cheque/DD/ PO/Transaction Date NA

Bank Name NANA IFSC Code NA

GB Receipt No. NA GB Recelpt Date NA /

Comments:  SALE OF PLASTIC BOTTLE (32 KGS) _ igrat®!

Generated By: Sh.Sher Singh Authc‘d."d v
DISCLAIMER
1. Payment recelved by cheque/demand draft shall be subject to realization.
2. This document is not a proof of Property Ownership and regularlzanon of unauthorized construction.
2. This bs a computer generated document '
How.Inn » comntaint from WhatsApp, glve a missed call on 8750975975 or send a Hi message on WhatsApp to this “um:i——/// '.




4 1 W.no-5 Kurali 1&6505344%

ici ouncil .
Kurali Municipal C http://igpunjab.gov.in/eSewa/kurall/,municipalcouncitkurali@yahos in

Others Fee Payment Receipt (Citizen Copy)

— .t No. MP/1504/2023-24/010885 Consumer ID PG-CH-2024-02-29-650807
e 29/02/2024 Tax period 29/02/2024 to 29/02/2024
e Da:am, AKBAR Contact No. 9999999999
e NA NA ward no 06 140103 Paid By AKBAR
-_SE:__:S;_’;E Others Fee Billing Period”’ 29/02/2024 to 29/02/2024
paid Amount v 400 Payment Mode Cash
Tax Amount t 400 Field Fee T NA
CGST(f applicable) t NA SGST(if applicable) To
ChequeIDDlPOITransactinn No. NA Cheque/DD/PO/Transaction Date NA
gank Name NA.NA IFSC Code NA
G# Receipt No. NA GB8 Receipt Date NA )
Comments: SALE OF CARD BOARD (50 KGS) RATE 8/- PER KG

' Authorised Signatory
Generated By: Sh.Sher Singh

DISCLAIMER
1. Payment received by cheque/demand draft shall be subject to realization.

2. This document is not a proof of Property Ownership and regularization of unauthorized construction.

| 3. This Is a computer generated document

'Now log a complaint from WhatsApp, glve a missed call on 8750975975 or send a Hl message on WhatsApp to thls number
—— o — e T S
= Yper™
| i\ e 13
W.no-5 Kurall, 1605002445

Kurali Municipal Council
http://lgpunfab.gov.In/eSewa/kurall/,munlicipalcouncilkurall@yahoo.In

Others Fee Payment Recelpt (Cltizen Copy)

Receipt Na, MP/1504/2023-24/011013 Consumer ID PG-CH-2024-03-15-662935
Receipt Date 15/03/2024 Tax period 15/03/2024 to 15/03/2024
«
onsumer Name AKBAR Contact No. 9999939999
A y
ddress: NA NA ward no 06 140103 Paid By AKBAR
Service T
pe Others Fee Billing Period 15/03/2024 to 15/03/2024
Paj
d Amount ¥ 200 Payment Mode Cash
Tax )
Amount ¥ 200 Field Fee TNA
CGST
(if applicable) TNA SGST(if applicable) to N
Cheque/DD/PO/T,
. ransaction No, NA Cheque/DD/PC/Transaction Date NA >
ank Nam
. NA,NA . [FSC Code NA
Ge Recﬂpt No. N
——— . A GB Receipt Date NA
PMments; SA —
; LE O
A F CARDBOARD (25 KG) RS. 8/- PER KG
*t¢d By: Sh.Sher Singh Authorised Signat
SCLMMER rised Slgnatory
[rment receiye
d by che
m Socumen jg n: que/demand draft shall e subject to realization. -
t a proof of p
oug 4, roperty Ownershj izati i j
o p and regularization of
MUt generateq dicumare eg unauthorized construction.

* Omplain
t from Wha
¥ 15App, qive a missed call on B750075671& nr eand < LT — - __ At abedme b~ vhle niumhas
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Others Fee Payment

unicipal Council

Receipt (Citizen Copy)
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http:l/tgpunjab.gov.infeSewalkurau/ Munlg
. pa

CASea,

W;no-s K”'a(’-‘ua 4

COuncllkuran 4
@Yahu,

et MP/is04/202¢-25/01123¢ C""‘“".“” b P‘W
| Receipt Date 30/04/2024 Tox period 3010412024 to0 30/04/3q,,
—|  Consumer Name AKBAR WASTE COLLECTOR Contact No. 9999999999
—| Address: NA NA wayd no 06 140103 Pald By AKBAR WASTE COLLECTOR
patri= Others Fee Billing Period 30/04/2024 t0 30/04/20,4
- Paid Amount t 240 Payment Mode Cash
~| Tax Amount Y240 Fleld Fee TNA
—| cest(rapplicable) TNA SGST(if applicable) o
i ChequdDDJPOITransaction No. NA - Cheque/DD/PO/Transaction Date NA
Bank Name NANA IFSC Code NA
) G& Receipt No. NA G8 Receipt Date NA
— Comments: SALE OF CARDBOARD (30 KG) RS. 8/- PER KG -

Senerated By: Sh.Sher Singh

"DISCLAIMER

_1. Payment received by cheque/demand draft shall be subject to realization.

2. This document is not a proof of Property Ownership and reqularization of unauthorized construction,

-3. This is a-computer generated document

Vow log a complaint from WhatsApp, give a missed call on 87509759/5 or cend a Hi message on WhatsApp to this number

Authorised Signatary .

Kurali Municipal

————

Council

Others Fee Payment Receipt (Citizen Copy)

R

W.no-s Kurali, 16050024

http://\gpunjab.gov.in/eSewa/kurali/,municipalcouncilkurali@yahoo.z—

1. Payment recelvad by cheque/demand d
2. This document Is not a proof of Pro
, 3 Thisie

raft shall be

subject to realizatigp,

perty Ownership and regularizatj i :
en of thorized .
a computer generated document unau 1Zed construction

dow log »
| 8 complaint from WhatsApp, glve a missed call on 8750975

975 or send a Hi message on WhatsApp to this number

—| Receipt No. MP/1504/2024-25/011252 Consumer ID PG-CH-2024-04-30-701586
| Receipt Date 30/04/2024 Tax period 30/04/2024 to 30/04/2024 I
I
Consumer Name SUNNY Contact No. 9999999999 17
Address: NA NA ward no 06 140103 Paid By SUNNY ]
T| Service Type Others Fee Bitling Period 30/04/2024 to 30/0¢/2024
—| PaidA:
mount 100 Payment Mode Cash ]
B Tax Amount v 100 Field Fee T NA ]
CGST(if applicabl i 3
B pplicable} TNA SGST(IF applicable) 10
Cheque/DD/PO/Tra 1
nsaction No. NA Cheque/DD/PO/Transaction Date NA du T
=| Bank Name /4
-1 - NA,NA IFSC Code NA -
-| G8 Receipt No, S
— NA G8 Receipt Date NA ‘_,__"—/——’J_)-‘-
— Comments: '
_ SALE OF OLD SHOS SOLD (50 kgs) Rate 2/~ per kg .
_3enerated By: Sh.Sner Singh Authorised signatory \
" DISCLAIMER 4
9

i
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135

KKurali Municipal Council W.no-s Kurall osoinid

hitp://igpunjal. gov.in/eS k
Others Fee Payment Recelpt (Citizen Copy) et el munIdPa"m"nc"ku”"@yahoo "

<

———

~— Comments:

MP/1504/2024-25/011293

Consumer ID

PG-CH-2024-04-30-705g9

Receipt No. !
i 30/04/2024 T
5 . Receipt Date B ax period 30/04/2024 to 30,04,20.24
‘ Consumer Name UNDIY Contact No. 9999999999
W Address: NA NA ward no 06 140103 Pald By SUNNY
—
= | cervice Type Others Fee Billing Perlod 30/04/2024 to 30/04/2024
| | paid Amount v 650 Payment Mode Cash
J Tax Amount ¥ 650 Fleld Fee 7 NA
| CGST(if applicable) *NA SGST(IF applicable) o
chequefDDlPOITl'ansaCUﬂ“ No. NA Cheque/DD/PO/Transaction Date NA
N~ Bank Name NA,NA IF5C Code NA
— G Recelpt No. NA Ga& Recelpt Date NA

____enerated By: Sh.Sher Singh

ISCLAIMER

. Payment received by chegue/demand draft shall be subject to realization.

SALE OF PLASTIC BOTTLE (26 KGS) Rate 25/-

. This is a computer generated document

__ This document [s not a proof of Property Ownership and regularization of unauthorized constructlon.

I ow log a complaint fram WhatsApp, give a missed call on 8750975575 or send a Hi message on WhatsApp to this number

Authorised Signatory

—

|
|




http:// b no-3 lfm |
P PLl ja .gov 1 iralj

if— g Pai | R ( zen ( 44 : lg I | -‘ESEwa{ku 1|f.mmllc!pr | T C“kﬁ alI"%’G
5 " 4 ra
Others Fe Y ent CCC|Pt ( it Opyl Aol

n

Receipt No. MP/1504/2024-25/011585 Consumer ID PG'CH'2024~05-11_729251
_— Tax period 11/08/2024 to 1)/p5 ‘
Receipt Date 11/06/2024 P 106/2024
I Contact No. 9999999999 B b
Consumer Name AKBAR
——| Address: NA NA ward no 06 140103 Paid By AKBAR . X
: Billing Periad 11/06/20 06 A el
Service Type Others Fee 9 24 to 11/06/2024 =
Paid Amount T 400 Payment Mode Cash
| Tax Amount t 400 Field Fee TNA ;
I "CGsT[if‘npplicﬂblE} t NA SGST(If applicable) L) -
1
" .Cheque/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA _
Bank Name NA,NA IFSC Code NA
= G8 Receipt No. NA G8 Recelpt Date NA
- T e
Comments; . SALE OF PLASTIC BOTTLE (18 KGS) Rate 22/- per kg
~ Generated By: Sh.Sher Singh Authorised Signatory
___ DISCLAIMER, __
1. Payment received by cheque/demand draft shall be subject to realization,
— 2.This document is not a proof of Property Ownership and reqularization of unauthorized construction. -
3. This is a computer generated document S
" Now log a complaint from WhatsApp, give a missed call on 8750975975 or send a Hi message on WhatsApp to this number
'-___..--_.__--..,-ﬂ e e —— . et . SN
— ”‘-" — A A A — — T
|
i el : - W.no-5 Kurali, 160500244
Kurali Municipal Council i

https://lgpunjab.gov.infeSewa
Others Fee Payment Receipt (Citizen Capy) R

2\
.

kurali!,municipalcuunciLkumLi@yahon,h

o5 :
—— < E
|" *Receipt No: MP(1504120211,25!011610 Consumer ID PG-CH-2024-06-18-734137 T
{  Receipt Date y -iﬁ::??iﬁ:q ¥ i
 Receip / ‘ 4 to 18/06/2024 S
| Dat . ‘ Tax periad 18/06/2024 t B
| ~Consumer Name AKBAR WASTE COLLECTOR Contact No. 9999999399
4, Address; NA NA ward no 06 140103 Pald By AKBAR WASTE COLLECTOR. . ..oy
Service Type Others Fee Billing Perlod 18/06/2024 to 18/06/2024 N
Paid A
Paid Amount 7400 Payment Mode Cash I
;.' ..'Ta?f Amount ¥ 400 Field Fee to i
~———£ {CGST(if appij -
2k 2ok Pplicable) to SGST(If applicable) ro
ICh . . }
— ©que/DD/PO/Transaction No, NA Cheque/DD/PO/Transaction Date NA
Ban| : e
anl¢ Nan‘m A NA IFSC Code NA )
GB Receipt No, ;
i s NA G8 Recelpt Date NA ‘:,J_,_
Commenis;  « SALE OF CAR g -
DBOARD (sp KG) RS. 8/- PER KG B
:'em:ratod By: Sh.Sher Singh : Authodlse Slgnitorf
——DISCLAIMER+ ' | i
- Paymeny T Gived by )
¥ cheque/demand draft shall b j izati ]
Tl docun, alt shall be subject to realization,

Il is nof .
La propf of Praperty Ownership and regularization of unauthorized construction.

1. Thiy js
hiy s, 4 Computer generated document >

lov log a complaint from WhatsApp
— [}

i give a missed call on 8750975975 or send a HI message on WhatsApp to this number _
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Kurali Municipal Council W.no-5 Kurall,160500244!
https://Igpunjab.gov.in/eSewa,
kuralll.rnuniclpalcnuncilkurali@yahoc‘Ir._

Oihers Fee Payment Receipt (Citizen Copy)

. Receipt No. MP/1504/2024-25/011673 Consumer ID PG-CH-2024-06-26-740209
Receipt Date 26/06/2024 Tax period 26/06/2024 to 26/06{202'4 -
b—" .
Consumer Name AKBAR Contact No. 9999999999
— | Address: NA NA ward no 06 140103 Pald By AKBAR
|| Sservice Type Others Fee Billing Period 26/06/2024 to 26/06/2024 ]
Paid Amount 1200 Payment Mode Cash =
= .
Tax Amount T 200 Field Fee ro B
| cosTGr applicabte) to SGST(if applicable) vo
— ChcquchDIPOfTransaction No. NA Cheque/DD/PO/Transaction Date NA
Bank Name NA,NA IFSC Coda NA -
.
G8 Receipt No. NA G3 Receipt Date NA _
L - ‘
|
Commenls: SALE OF SHOES (100 KG) (RATE 2/- PER KG) [_
Gencrated By: Sh.Sher Singh Authorised SignatnryL
- |
[T DISCLAIMER !

1. Payment recejved by cheque/demand draft shall be subject to realization,

2. This document is not a proof of Property Ownership and regularization of unauthorized construction. .

1. This is a computer generated document
Now log a complaint from WhatsApp. give a missed call on 8750975975 or send a Hi message on WhatsApp to this number

L= - '_ i | |
l - S e e e B e X X i
= - - - i ~ -~ ; i
i v = e H
‘ . . pai . W.no-5 Kurall, 1605002445
Kurali Municipal Caunéit..= -~ https:ngpuniab.gav.in/eSewa}
Others Fee Payment Receipt (Citizen Copy}r-_:__-u kuraU,’_munlclpalcoun:iLkura'li@yahao.i;r
N aad 1
b t—
Receipt No, -~ MP/1504/2024-25/011672 Consumer ID PG-CH-2024-06-26-740207 =
Hl-‘(f.‘ipl Date 26/06/2024 Tax Perigd 26/06/2024 to 26/06/2024 —
7] Consumer Name AKBAR Contact No. 9999999999
—|  Address: NA NA ward no 06 140103 Paid By AKBAR - a2y
Service Type Others Fee Billing Period 26/06/2024 to 26/06/2024 ) —
Paid Amount 1200 Payment Mode Cash |
! Tax Amount ¢ 200 Field Fee to 3
i ’ CGST(i applicable) to SGST(if applicable) to
| Cheque/DD/POfTransaction No.  NA Cheque/DD/PO/Transaction Date NA -
i Bank Name NA,NA JFSC Code NA ~
Ga Receipt No. NA GB Recelpt Date NA —
T -
Commenys-
ents; SALE OF GLASS (100 KG) (RATE 2/- PER KG) L
[ Gen rised Signatory'
| J taled BY: Sh.Sher Singh Authol =
ﬂ{lSEL}\IMER
3 Paymony e L
T2 i g ietived by cheque/demand draft shall be subject to realization.
] ODCumgny ; . s
3. This | "eitis not a praof of Property Ownership and reqularization of unauthorized construction. |
L =

* 3 cumpyyg

No T generated document
"-E-L"S !_

L4+ ]]
"Plaint from WhatsApp, give a missed call on 8750975975 or send a Hi mess2
N
L]

] T SR ——

ge on WhatsApp to this number
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H o — L e s a——— ATTTTTTT ) T
W.no-5 Kurall, 10507,/
https:lllgpun]ab.gov.lnleSewa

Iurali Municipal Council
kuraw'm”“iCiPalcoun'EflkuraH@Vahoo A
RIEN

Others Fee Payment Receipt (Citizen Copy)

—— ' -CH- -06-26-
g MP/1504/2024-25/011671 Consumer ID PG-CH-2024-06-26-740206
— RecelpE = jod 26/06/2024 to 26/ h
Receipt Date 26/06/2024 Tax perio 6/06/2024
ocoe = ey
— | Consumer Name AKBAR Contact No. 9999999999 =
Addross: NA NA ward no 06 140103 Paid By AKBAR _
Service T Others Fee Billing Period 26/06/2024 10 26/06/2024
ervice Type
Paid Amm,r-“ T 200 Payment Mode Cash .
— | Tax Amount 1200 Fleld Fee 10 —
CGST(if applicable) 0 SGST(if applicable) to " _
Cheque/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA
Bank Name NA,NA IFSC Code NA
G6 Receipt No. NA G8 Receipt Date NA _"
Comments: SALE OF PLASTIC BOTTLE (8 KGS) Rate 25/ .
Generated By: Sh.Sher Singh Authorised Signatory
____ DISCLAIMER
1. Payment received by cheque/demand draft shall be subject to realization.
— 2. This document is not a proof of Property Ownership and regularization of unauthorized construction. B
3. This is a computer generated document .

"~ Now log a complaint from WhatsApp, give a missed call on 8750975975 or send a Hi message on WhatsApp to this number




Kurali Municipal Council

_classmate

W.no-s Kurall,160500744

47

Others Fee Payment Recelpt (Citizen Copy) htips:/igpunjab.qov.in/e sy, {
i kuraUl,munlclpalmuncilkurali@yahqn i
" \
| . |
i et No. MP/1504/2024-25/011753 Consumer ID PG-CH-2024-07-08-749453 —
- : . 4
I adelit Dhte 08/07/2024 Tax period 08/07/2024 to 08/07/2024
[ Consumer Name AKBAR Contact No. 9999999999 .
address: NA NA ward no 0G 140103 Paid By AKBAR
|- '
X e 1 1y
service Type Others Fee Billing Period 08/07/2024 to 08/07/2024 ———em]
— ! A dhisd |
Paid Amaount r 200 Payment Mode Cash
| “Tax Amount T 200 Fleld Fee Yo Cav e e
. N I
[, cosThlapplicable) o SGST(if applicable) to LS
& RS X trurat @ ahoo |
i -‘choqﬁo.'DD!POfTransadion No, NA Cheque/DD/PO/Transaction Date NA L
—
. -B.mh Namt NA,NA IFSC Code NA S ————
— o nnrripl No. NA G8 Receipt Date i NA Eu
= commenis:+ x . SALE OF GLASS (100 KG) (RATE 2/~ PER KG) ) 1
"‘eneratvd By: Sh.Sher Singh Authorlsed Signatory
o oty
DISCLMMKR. - - . 1_
E Payment 1 eccived by cheque/demand draft shall be subject to realization. N . . L
"‘5 This document is not a proof of Praperty Ownership and regularization af tmauthorized construction. . boaiid
. . . AR B |
| :| This is unrupulm gencrated document ‘;‘. o,
T Now'log acomplaint from WhatsApp, give a missed call on 8750975975 ar send 3 Hi message on WhatsApp to this number h P |
E = - = i g

Sl

. Kurali Municipal Council

.~ Others Fee Payment Receipt (Citizen Copy)

W.no-5 Kurall,160500244;
https:ngpuniab.gov.in.’cSclv.ra:. ;
kurall/,municipalcouncilkurali@yahoo.ir 2

Receipt Na MP/1504/2024-25/01779 Consumer ID PG-CH-2024-07-11-752561
RcconP} Eaff. . 1/07/2024 Tax period n/o7/2024 to Wo2024 )
F ,Cuusl'.mg_r Name AKBAR KABADI Contact No. R )
| Address; NA NA ward no 06 140103 Paid By AKBAR KABADI b twasrory |-
service Type Others Fee Billing Period 11/07/2028 to /072024 T
P.aid mnclunl 7300 Payment Mode Cash ]
j ! o An'l[‘)un[ oo Field Fee 10 r
\ ‘CGS:!;('EI;npnlimblnl o SGST(if applicable) vo “ -
Chnqué{?nipo [Transaction No. NA ) Cheque/DD/PO/T ransaction Date NA
_ Ea‘nk N-‘_f':i‘q.; : NA.NA N IFSC Code NA -
L 9' R._'.!c;“],l,". I""' NA N GB Recelpt Date NA )
'. erunnnm N s._nu; OF PAPER . 3
B Authorised Signatory

n

mlea By: S Sher Singh
.DISCU\IHER o

b Payineyy 1 pyed by che
2, Thiy umulm s ot a

3,
. Thi iy d lunlpull'
L l&g @

q'-‘“*’dcmand draft shall be subject to realization.
hroof of Property Ownership and regularization of unaulhorlzed CORSU“CT-IUH-

" yenerated document

" |

Hi message on WhatsApp to this number

l

|

int fro
L {rom WhatsApp, give a missed call on 8750975975 or send 2




Kurali Municipal Council

Others Fee Payment Reccipt (Citizen Copy)

48

SIASSMALe T

W.no-s Kural,yy,

htlps:f.flgf}unlah‘gov.ln!o‘iow-)

kuralh’.mum’cipalcaum:llkur;ni@w”j }
0.)

~| - Receipt'No. MP/1504/2024-25/011778 Consumer ID PG-CH-zoza-WSI
_Rccgipi'[_?'n!'g' 1/07/2024 Tax period 11/07/2024 to 11/07/2024 ? T
Cunsunper Name AKBAR KABADI Contact No, 9999999939 ST — i_ﬁl——-‘
.. Address: NA NA ward no 06 110103 Paid By AKBAR KABAD LL‘

. R

Service Type Others Fee

Billing Period

11/07/2024 to 1)/07/ -~

|
__ | Paid Amount T 200 Payment Mode Cash th
Tax Amount 1 200 Field Fee 10 l"’
o CGST/(il applicable) 10 SGST(if applicable) To ——
— | 'Cheque/DD/PO/Transaction No. NA ChequeIDD/POﬂ'raﬁsaction Date NA B
—|-—Bank Name NA,NA IFSC Code NA e
G8 Roceil;t No. NA GB Receipt Date NA B
Commenls; SALE OF IRON (RATE 35/- PER KGS) (6 KG) N
E_Qn_nljtl'd Byj: _Sh.S_hcr Singh pan— s;gnatow‘i—-_.
T DISCLAIMER. ° Rl -
1. Payment reqojved by cheque/demand draft shall be subject to realization. . |

2. This document is not a proof of Property Ownership and regularization of unauthorized construction.

3. This is a compulter generated document

Vow log a complaint from WhatsApp, give a missed call on 8750975975 or send a Hi message on WhatsApp to this number

Kurali Municipal Council

..,+ Others Fee Payment Receipt (Citizen Copy)

—
W.no-5 Kurali, 160500242k
https://lgpunjab.gov.in/eSewd/

kural]l.municipalcnunciLkumlj@yahuu:Ii:

4
H]

RécéipliNg: - MP/1504/2024-25/011812

Consumer ID

PG-CH-2024-07-17-756595 —

B _ﬁ?_C_EiptiE-'}l‘f‘_ ‘ 17/07/2024 Tax period 17/o7/2024 v 17/0T/2028
— | - Consumer Name AKBAR KABADI Contact No. 9993599999 —
|- Address: NA NA ward no 06 140103 Paid By AKBAR KABADI o inevie| s
Servichyee Others Fee Billing Period 17/07/2024 to 17/07/2024 == !
— Paid Amount 1200 Payment Mode Cash . I
= :l:EI"‘a'x _-Ai:r_'?_f:.lupl " t 200 Fleld Fee To = I_ H; ke —
- ;E‘E_G?ﬂ:j::ap?licahle) to SGST(If applicable) to 2@ —p
"'--gl'_ie_'c_i'_u_"éIDDIPOITmnsaction No. NA Cheque/DD/PO/Transaction Date NA e
[ i NA.NA IFSC Code NA e
—| &t R““'P‘P"“ NA G8 Recelpt Date NA 4_________.-_-,—/

T Comments: . -SALE OF CARDBOARD (25 KGS) RATE 8/- PER KG

|
Generated By: S|.Sher Singh
DISCLAIMER;

—_—

_ 2, This

3.This by a4 cumpuler generated document

- wa_lgg a coinplalnt from WhatsApp,

______7____"7 T

’1. Payment jieived by cheque/demand draft shall be subject to realization

:l:_:uulrlll:-”t is not a proof of Property Ownership and reqularization of unauthorized construction.

give a missed call on 8750975975 or send a Hi message on WhatsApp to this number

[
Authorised Slgnatefi—

—
s

}/

_,_-/



4

Kurali Municipal Council

Olhers Fee Payment Receipt (Citizen Copy)

49

MP/1504/2024-25/011811

classmate
|
W.no-s Kurall, 160500744}
hitps://l j '
p gpunjab.gov,in/eSaws;
kurall!.munlcIpalcuuncukurall@yanuo.i1'

7 Receipt No. Consumer ID PG-CH-2024-07-17-75850) ——————
N w R
i Receipt D4LC iezes Tax period 17/07/2024 ta 17/07/2024 :
\/ Consumer Name AKBAR KABADI Contact No. 9999999999 . e |
g Address:, ¢ NA NA ward no 06 140103 Paid By AKBAR KABADI ) .
— ° Onaiery
| _° Service Type Others fFee Billing Perlod 17/07/2024 10 17/07/2024 - -
:‘ I ’
paid Amount 1300 Payment Mode Cash
-
] Tax Amount t 300 Fleld Fee 10
F,_,- casT(if applicable) ro SGST(if applicable) 10 i
g __ : Cheque/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA
~ Bank Name NA,NA IFSC Code NA ——
j’--”‘ - - —
| G3 Receipt No. NA G8 Receipt Date NA
I'-____ : _ T sl =
 Commenls: SALE OF PLASTIC BOTTLE (12 KGS) Rate 25/-
LI

égner‘atcd_ By: Sh.Sher Singh

e

T DISCLAIMER: '~

—— 3. This is a compuler generated document

L. Payment received by cheque/demnand draft shall be subject to realization.

2 This document is not a proof of Property Ownership and reqularization of unauthorized construction,

Now log a complaint from WhatsApp, give a missed call on 8750975975 or send a Hi message on WhatsApp to this number

Autharised Signatory

L
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Kurali Mumcnpal Councnl L 50

T deom el
ot

(51|1urs bee I"n,rmqm Rocmpl (Cil"""f‘ Copy)

: ':*;n;nn oK ..w, S B fin
Receipt N‘,. ' Rt R meomoza 25f012096 Cansumer ID PG-CH- r2024: 08- 111.7,9334
PRI A

v 4

21!03!2024 to ?"0512024-«-

ey ._.._-.‘-

21[05}"20?-\

* ns i U] L f*'
" Consumer Name AKI!!\R

“TReteipt Datd Tax per[od s

Contact No, 9999999999

; j""'..“,uid&'i-'o's:s'.-” NA NA ward o 06 140103 Paid By
SN R :

il 'Sm-lg;, ].’,I',,_._ .O[hors Feo Billing Period

1 \E-“d maount {o Payment Mode
s&t\w”\,j:; g i Field F
| a A '|ounl ' : eld Fee
e .
st GS‘rﬁf applicable) SGST(If applicable)
LR

e

= Ches quW‘DDfPOmensachon No NA Cheque/DD/PO/Transaction Date “NA'- "

0y

U, S .

" 'Bank Nahe A, NA: IFSC Code NA
i ."GaiREsmipt No. CONATE GB Receipt Date NA .':'r‘--u B s DT TR
118l o Sty iat
Commt:nls SALI- OF PLASTIC BOTI'L'E {70 KGS) Rate 25/- per kg
:: \‘ g .‘ I- I-;_'_". iyl '
éeneraled By: S Shef Singn = we s e
oW .\. T Lo apiin
DISCLAIMER b : At
', . l-.\

5 szmcru n'u‘u.l-cl by chc-quc{dornand drar‘t shall be sub]ect to realization.

15 i, _nu"nnulm gcnorntcdd"cumunt

Nuw log alcmnpl.uul rrom WhatsApp gwe a missed caX on 8750975975 or send a Hi message on WhatsApp to this number

- RN O T Jiihid - [ D el

: lL = e ey M -t---,—,-t-h-,--z-:r:-.-e-.--;;:-l;e:',;: :—.--_.._7:?..._ e - ‘

S RPERTT T Lk U s e .

B b AR A i <2 Wino-S Kuralijeosen:s
_ I(urali Municipa.s[ICuum_:lil i ' | y htrps:}flgpuniab.gov.nwe&'j

Olhcr-; Fee Payment Rccelpl (Clllzen Capy)

!;uralif.municipalcuun:ilkurali@ﬂ“c\‘-q
ST tea o M, . s e

alt TR " . -
1 Barvnidaoin el i 3

E?Ffl[’t :l:?,n MPIL&O“{1024-ISJ'01109? Consumer ID PG'CH 2°24 Ds-‘&mm .
- Rece-P‘.Pr’,}" — == "—zuosném Tax period . 21}05]202-1 w 20812024 :
_ ;\cC:n‘sumer Namc PEBI '\" : BAR; i ‘Contact No. D 9999999999 R
[ e o Sl NANA viaid Tio 06 140103 Paid By ot AKBAR Ty ;__:,;/

_ Service Type *Others Fee Billing Period *21/08/2024 t0 21/08/2023

2 AT -1 i
s -r . 1 |
WL A7 300 it Payment Mode Cash ST 1
= Camiist Coundld TR |
: *3300 Field Fee to I ' .
_ i SRR ' SR ' pravat
I X SGST(If applicabte) . . 0
_ Chequu!DDIPO!Transactlon No. ’N.ﬂg. . Cheque/DD/PO/Transactlon Date NA -
I\ gﬁqﬁ::{ﬂa}gg NANA © ! IFSC Code
J GF!:R.#.‘E‘.:I'?E.!{“‘&“ o o .Nlﬁ'r-:":‘ G8 Receipt Date

re
LTIt

SI\I] OF CARDBOARD (37 5 KGS) RATE &/- PER KG

i L Toanun
I Cnmmcnls

:\.. Jl
Generated. By Sh Sher. 5mgh - '-—'-_

N IR TRNER =y

mscuuqrn

. - i o oa 1

iy
I Paylm-m, reCeivi hy chequqldomand dr:m shall be subject Lo realization.
ZTHidfeumisin o, not

; a prnof of Propc.rw OWHEFSLIP and regularization of unauthorized canstruction.
3 hl I

eompe generated documnnl i !

Now logy 4«4, /]
——==220 4 commplant Jrom Whill-ﬂ\ ve a missed call on 8750975975 or send a Hi message on WhatsA to this numbar J

b M
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Kurali Municipal Council

Others Fee Payment Recelpt (Citizen Copy)

51

e

kuratiy

MP/1504/2024-25/012118

W.no-s Kurall,lsu'jcoledﬂ
https'.h’lgpuniab.gov.ln!eSewaf
"Municipatcoun cllkurén@yahne In

l r_;{—m Consumer ID PG‘CH‘?DN-OS-H-?M?“
22/08/2024
Receipt Date Tax period 22/08/2024 1o 22/08/2
— 024
! Consumer Name AKBAR Contact No. 9999993999
— Address: NA NA ward no 06 140102 Paid By -
: AR
_—-'_----__ .
! service Type Others Fee Billing Period 72/08/2024 to 22/08/702a
paid Amount ¥ 700 Payment Mode Cash
Tax Amount v700 Field Fee 10
| cGST(if applicable) to SGST(if applicable) ‘0
"l cneque!DDlPofrﬁ"“Cﬁ"“ No. NA Cheque/DD/PO/Transaction Date NA
____' Bank Name NANA IFSC Code NA
l Gt Receipt No. NA G8 Receipt Date NA
Comments: SALE OF PLASTIC BOTTLE (28 KGS) Rate 25/-
Jcnerated By: Sh.Sher Singh Authorised Signatory

DISCLAIMER
__1 Payment received by cheque/demand draft shall be subject to realization.

2 This document is not 2 proof of Property Ownership and reqularization of unauthorized construction.

\This is a computer generated document

w log a complaint from WhatsApp, give a missed call on 8750975975 or send a Hi message on WhatsA

oy

&

pp to.t™"_ ‘*mber
—~ =

- \:




. W.nu.s l
Kurali Municipal Council 52 ht:ps:ngpunlab.gov.lnfeSewalkurall!.munlclpalcuuncn;ﬂl4q“‘
Algy,,, *

pt (Employee Copy)

sale Of Recyclable Fees Payment Recel e

MP/1504/2024-25/012316 Consumer 1D PG'CH'Z"““"-‘-ZS-amau

Receipt No.
Receipt Date 25/09/2024 Tax period 25/09/2024 t0 25/09/30,
N AKBAR Contact No. 9999999999
Consumer Name
Address: NA NA ward no 06 140103 Pald By AKBAR
Service Type Sale Of Recyclable Fees Billing Period 25/09/2024 tm
Paid Amount 1 400 Payment Mode . Cash
Tax Amount ¥ 400 Flold Fee Yo
CGSTI(if applicable) o SGST(IF applicable) 70
Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA
Bank Name NA, NA IFSC Code NA
GB Receipt No. NA G8 Receipt Date NA
-—
Comments: Sale of Card board total quantity 50 kg (8 Rs per kg)
Generated By: Sh.Sher Singh d Authorised Signand
e _‘_/_,_;-'-‘—\__f"—""‘ i — -
. ——

.

W.no-5 Kurali1603

Kurali Municipal Council o -
https://lgpunjab.gov.in/eSewa/kurali/.m unicipalcouncilkurali@ys

Sale Of Recyclable Fees Pa'yrﬁent Receipt (Employee Copy]' -

= e |
Receipt No. MP/1504/2024-25/012317 Consumer ID PG-CH-2024-09-25-801667
Receipt Date 25/09/2024 Tax period 25/09/2024 to 25/09/2024
Consumer Name Akbar Contact No. asseeIn
Address: NA NA Ward No. 06 Kurall NA Pald By Akbar I
Service Type Sale Of Recyclable Fees Billing Perlod 25/09/2024 to 25/09/202%
Paid Amount
300 Payment Mode Cash
Tax Amount ¥ 200 Field Fee ro
CGST(if applicable!
PP ) 10 - SGST(If applicable) r0
Cheque/DD/PO/Transaction N
‘ onNo. NA ) Cheque/DD/PO/Transaction Date NA
ank Name NANA : IFSC Code NA
Ga Recelpt No 4
. NA .
. GB8 Receipt Date NA /
Comments: i i :
Sale of Plastic Bottle 12 kg (Price 255 per Kg) /

Generated By: Sh,Sher Singh
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.......... R —. ]

Kurali Municipal Council W.no-5 Kurall, 1605003
ale Of Recyclable Fees Payment Receipt (Citizen Copy) kuratl/ m':‘FSngpunjab.gov.l'nleScnl
smunicipalcouncllkurali@yaho|
Recelpt No. MP/1504/2024-25/012323 Consumer ID PG-CH-2024-09-26-802504
:' Receipt Date 26/09/2024 Tax period 26/09/2024 to 26/09/2024
! Consumer Name AKBAR Contact No. 9999999999
' Addres;r NA NA ward no 06 140103 Paid By AKBAR
. me Sale Of Recyclable Fees Billing Perlod 26/09/2024 ta 26/09/2024
Paid Amount ¥ 500 ) Payment Mode Cash
Tax Amount ¥ 500 . Field Fee to |
X0 SGST(if applicable) To

CGST(if applicable)
Cheque!DDlPOﬁransaction No. NA Cheque/DD/PO/Transaction Date NA
Bank Name NA,NA IFSC Code "

Gs Receipt No. NA GB Receipt Date NA

SALE OF PLASTIC BOTTLE (20KGS) (Rs. 25/- Per Kgs) |
|
Autharised Signatar

Comments:
Generated By: Sh.Sher Singh

DISCLAIMER
1. Payment received by cheque/demand draft shall be subject to realization.

2. This document is not a proof of Property Ownership and regularization of unauthorized construction.

3. This is a computer generated document
Now log 2 complaint from WhatsApp. give a missed call on 8750975975 or send a Hi message on WhatsApp to this number

»




______
.......

Kura

ale Of RecY

T ——

U Municlpal Council

clable Fees Payment Recelpt (Citizen Copy)

54

W.no-5 Kurall,1£0500244

|
https:mgpunjab.gov.lnlesew;:l 46

kurall/,municipalcouncilkurali@yahoo.In

MPnsuam_):d-zsfmznz

Consumer ID

PG-CH-2024-12-16-854963

=
=1

By: Sh.Sher Singh

ER

16/12/2024 Tax period 16/12/2024 to 16/12/2024
AKBAR KABADI Contact No. 9999999999
NA NA ward no 06 140103 Pald By AKBAR KABADI
Sale Of Recyclable Fees Billing Period 16/12/2024 to 16/12/2024
¥ 1000 Payment Mode Cash
1000 Fleld Fee To
to SGST(If applicable) 10

o/pO/Transaction No NA Cheque/DD/PO/Transaction Date NA
NANA IFSC Code NA
NA Gs Recelpt Date NA

SALE OF PLASTIC BOTTLE {40KGS) (Rs. 25/~ Per Kgs) y
Authorised Signatory
received by chequaldemand draft shall be subject to realization. ' P
ant is not a proof of Property Ownership and regularization of unauthorized construction. ~q-

a computer generated document
complaint from WhatsApp, give a missed call on 87509753

75 or send a Hi message on WhatsApp to this number

wh i,

AW ot .

Kurali Municipal Council

Sale Of Recyclable Fees Payment Receipt (Citizen Copy)

—

W.no-5 Kurali, 1605002445

https://lgpunjab.gov.in/eSewa/

kurali/, municipalcouncilkurali@yaheo.in

MP/1504/2024-25/012773

Consumer ID

PG-CH-2024-12-16-854977

1Gy

f 16/12/2024 Tax period 16/12/2024 to 16/12/2024
c’“'tmmlr Name AKBAR KABADI Contact No. 9999599999
NA NA ward no 06 140103 Paid By AKBAR KABADI
Sale Of Recycl.abt:e Fees Billing Period 16/12/2024 10 15!12[20:24
¥ 1000 Payment Mode Cash
1000 Field Fee 0
_ anw applicable) to SGST(If applicable) 10
L 1%9Ue/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA
"rName NA.NA IFSC Code NA
‘zR“eiPt No. NA NA

céfr_Lem:
o

] 4 By: Sh.Sher Singh
MER

SALE OF CARDBOARD (125 KG) RS. 8/- PER KG

recej
ed by cheque/demand draft shall be subject to realization.

| “ument is not
’ f:‘ om 3 proof of Property Ownership and reqularization of unauthorized construction,
: puter 9enerated document

G8 Receipt Date

.

complaint fr
om WhatsApp, give a missed call on 8750975975 or send a Hi message on WhatsApp to this number

Autharised Signatory

L A

Il TRUE COPY //
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f_ei_"'z‘”—L ANNEXURE R/10

| | = s
p{urau Municipal Council

S.alﬂ of Compost Fees Payment Receipt (Employee Copy)

| | Jué 2022 'E

—_—

W.no-s Kurall,1605002445

Il"PJ"ng 'Jab‘go‘-hl,!sza‘kulal“-" unic paKQ“l c lkural @YB"IOO. 1

MP/1504/2022-23/006549

Consumer
ID PG-CH-2022-08-03-237670

03/08/2022 Tax perlod 03/08/2022 to 03/08/1022
Name HARJINDER SINGH PLUMBER Contact No. pp——
NA NA VILLMUDHO SANGTIYAN Pald By HARJINDER SINGH PL
- 140103 - UMBER
——
d errice TyPe Sale Of Compost Fees Billing Period 03/08/2022 to 03/08/2022
paid Amount Y150 Payment Mode Cash
~| ‘-.Ta.l Amount : v 150 Field Fee to
\:I i "c <sT applicable o SGST(if applicable) 0
H‘l - na!equelDDfPolTﬂ"“cﬁ"“ No. NA Cheque/DD/PO/Transaction Date NA
1 Bank Name NA.NA IFSC Code NA
“"‘“% 3| _Gl Receipt No. NA G8 Receipt Date NA ‘
~+ | Gouments. SALE OF COMPOST
— .;mr:ﬂﬂa;" Sh. Darshan Kumar Authorised Signatory

-

Kurali Municipal Council

Sale Of Compost Fees Payment Receipt (Employee Copy)

W.no-5 Kurali, 1605002445

http://igpunjab.gov.in/eS ewa/kurali/,municipalcouncilkurali@yahoe.in
|

Consumer ID PG-CH-2022-08-18-244150

: MP/1504/2022-23/006622
"Recipt Date - 18/08/2022 Tax period - 18/08/2022 t0 18/08/2022 .
Consumer Name ASHWANI GAUTAM Contact No. 9463165124
‘- NA NA KURALI 140103 Pald By ASHWANI GAUTAM .
16/08/2022 t0 18/08/2022 -

Billing Period

Sale Of Campost Fees
- Y30 Payment Mode Cash E i
- €30 Field Fee - vo .
CGST(F anmlir N
(f applicable) Yo SGST(if applicable) vo
ue/D) .
,..2 D/PO/Transaction No, NA chequeIDDfPOITransactlun Date NA
) # ‘l'-'!.'."“.' 14 NA -
(I NA,NA JFSC Code :
= "ARecaipt No, - {
Ty T >, NA G Receipt Date NA _
o« "3 L = = N
Commeits: = Stk of o B
' OF COMPOST - N
. *rated By. 51, Darshan Kumar Authorised Signatory
- -_n
A —— R L — |
——e o e _______,__-—-t.f.—-—-—_’_-'"-'-—_- oo . !
1-




3 _Rnceip: No. " *

Receipt Date

Consumer Name

Sale Of Compost Fees Pa

Kurall Municipal Council

yment Recelpt (Employee Copy)

W. =
-l""’ 5 Kurall 1605002445
pa Councllkurau@yahoo.ln

hup:mgp”“iab-gOv.InIeSewaJkuram municl

il

MP!1504!202?~231006614
18/08/2022
INDERJIT SINGH

NA NA KURALI 140103

Consumer |ID
PG-CH-::m-oa-la-;g.;,m56

Tax perlod
18/08f202; 1o 18/08/207
Contact No. \
9454032011
Pald By

INDERIIT SiNGH

" | . Address:
A& —’—/—Sge Of Campost Fees

Al .Service Type

Billing Perlod

18/03/2022 to 18/oe/2022
Payment Mode

- ‘ ° Cash
" | . pald Amount . tio o )
ks -T A ount v 100 Field Fee ‘o
ax Am
Ucable) Yo SGSTIif applicable) s
CGST(if applica
Cheque/DD/PO/Transaction Date NA
: ction No. NA
Cheque!DDiPO.’Tl'ansa
;| zBank Name NANA IESC Code "
i | o Bar
|3 l : GB8 Receipt Date NA
—»'| 22Gs.Recelpt No. NA p
ot Ean . ] _
Comments:  SALE OF COMPOST

Generated By: Sh. Darshan Kumar

Authorised Signatory

Kurali Municipal Gouncil

" Sale Of Compost Fees Payment Receipt (Employee Copy)

W.no-5 Kurall, 160500224
http://\gpunjab.gov.in/eSewa/kurali/,municipalcoundlkurali@yahoolr

2 Receipt No. MP/1504/2022-23/006626 Consumer ID PG-CH-2022-08-18-248161 \
< "_':':'j ;I_:Rt-caipt Date 18/08/2022 Tax period 18/08/2022 to 18/08/2022 :
“ ' Consumer Name "BALJINDER SINGH Contact No. ROSSED i
s | Address: 'NA NA KURALI 140103 Pald By - BALINDERSWG
Service Type - Sale Of Compost Fees Billing Perlod 18f08/2072 1o 1804120 |
._Pazld Amount Y20 Payment Mode Cash
; Tlx Amount v20 Fleld Fee vo
: _;-C(:E:ST(iliapplica’ble) vo SGST(If applicable) u=
HES CheqyefDPlPOfT ransaction No. NA Cheque/DD/PO/Transaction Date NA
| Bank Name NA,NA IFSC Cade - NA
L Gs Re‘50117"=:f"|¢1‘- I:IA GB Receipt Date M’
" Comments:  SALE OF COMPOST ::
: 4 Sgrit0
Gmorq_ud By: Sh. Darshan Kumar -



K-ur'all Municipal Council

53le Of Compost Fees Payment Receipt (Employee Copy)

Uassmate )

. _' , Date )
—_—
Page

) W.no-s Kurall, 1605002445
http:!llgpun]ab.gov.lnleSewafkural.ll.munlclpalcoun:llkural\@yahoo.ln

MP/1504/2022-23/006628

o 2
v2Receipt No.

Consumer ID

PG-CH-2022-08-18-248171

(T ] 18/08/2022 Tax period - 18/08/2022 to 18/08/2022 ™
'. | “Recaipt Date - '
i ’ JASMEET SINGH Contact No. 9988503060
Consumer Name ’ ¢
NA NA KURALI 140103 Pald By JASMEET SINGH ‘
' Address: ."
| — Sale Of Compost Fees Billing Period 18/08/2021 to 18/08/2022 |
| service Type |
o -5 v 100 Payment Mode Cash :
[1+] "pald Amount
B :- A Y100 Field Fee - o
ZZTax Amcunt |
SGST(if applicabl T0
CGST(if .pplklbl!] vo (if app o !
. ion Dat !
Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA |
5C Cod NA r
4'Bank Name - NANA IF ade
1= i NA
3 :?GQRK_!'N No. * NA GB Receipt Date "
s 4. he -
Comments: - SALE OF COMPOST
ised Signat
Generated By: Sh. Darshan Kumar Authorised Signatory
. A - . = - — e
— "
1 [ ]
Kurall Municipal Council ) Weno-S: Kurallsscsenzess
http:lilgpunjab.gnv.fnleSewalkural]l.municipaLcouncilkurall@yahoo.in
-+ Sale Of Compost Fees Payment Receipt (Employee Copy) -
Receipt No. MP/1504/2022-23/006629 Consumer ID PG-CH-2022-08-18-248179 .
d & _-,_'R:c".vt Date 18/08/2022 Tax period 18/08/2022 to 18/08/2022
4y [ 5 Consumer Name HEMANT BURMI Contact No. 9417221197
A -A .
27| - Address: NA NA KURALI 140103 Pald By HEMANT BURMI
= - .
. s’_""“ Type Sale Of Compost Fees Billing Period - 18/08/2022 to 18/08/2022
Pald
#d Amount ¥ 300 Payment Mode Cash
| _Taxa
ag  ount v 300 Field Fee Yo
- 1] e,
| % (if applicabte) Yo SGST(if applicable) To
",
¥ :':ch ue/D
i[5 *9U/DD/PO/Transaction No,  NA Cheque/DD/PO/Transaction Date NA
o T '
' P NA,NA IFSC Code - NA ¥
§ G! R.:.] t N
§ -&:PO\ NA G8 Recelpt Date NA
"1 Comments;, -
o - SALE OF COMposT .
L 1 a B A .
I!w Y: Sh. Darshan Kymar Authorised Signatory
e
T———— X ; :____________ e X




W.no-s i

urall 1
http: MQPUH]ab gov.infeSewalkuraly, municipalcounciy,, @? "0y |
= Council ) Yahao,
= - Co ‘
- ent Receipt (Employee PY £
N ' i
o amsumer (D PG-CH-zozz«os-m {
.23/006660 !
B . MP/1504/2022 23/0 Tax perlod 22/08/2022 to 22/08/203; {
;}RlceiPt No. 72/08/2022 Contact No. 9914020675
S :in-:cipt Date .S Sandhu pald By G.S Sandhy
$ < - ON
_ " Consumer Name NA NA WARD NO-10, CHANAL \
o Address: 140103 Billlng Perlod 22/08/2022 to 12/0;155\-
f Compost Fees ]
. Sale O Payment Mode Cash B
S 5.r\ril::! Tﬂ“
o B Y750 Flald Fee to
: *pald Amount - -
- 2 o ' . .
- .ET“ Amount SGST(if applicable) 10
" To .
_ CGSTHf applicable) Cheque/DD/PO/Transaction Date NA
No. NA
. — .| :chequerpopoTransaction IFSC Code NA
: <14 NA.NA
iy | P N GB Receipt Date NA . .
T ﬁmﬂ«:{lpl No. NA — —
— il -
Comments: - SALE OF COMPOST (50kg)
i Authorised Signatory
= Generated By: Sh. Darshan Kumar
S N T e .
s Kurall Municipal Council W.ne-5 gumﬁ.}susoozujs.
' http://\gpunjab.qgov.in/eSewa/kurali/, municipalcouncilkurali@yahoo.n
~— & - ‘ Sale Of Compost Fees Payment Receipt {Employee Copy) _
- b
ol 3R|cz[pt No, = - =
st .’ S "n.;.i 2 MP/1504/2022-23/006705 Consumer ID PG-CH-2022-08-30-256485 ¢
— ‘ 1'"" :E ¥ o o0ar0 T 30/08/2022
. ; l:ic...,..,m.,,, Name . ax period 30/08/2022 to
| B AHIL POD
— = 1y | iAddress; Contact No, 9999999999
- - NA NA SISWAN R
Service Type = OAD KURALI 140103 palg By samLpoD |
= ale Of Compost F -
P-Id Amount ' P ees Blliing Period 30/08/2022 to 30/08/2022
Y 5000
—_— T
A l!Amnunt 5000 Payment Mode Cash
ol CGST
Y 1 “fipplkab[e) Yo Field Fee ro
Ch-qu-mn;p .
— 2 OfTransaction SGST
ey 2. N (if applicabl X0
3 o ﬁa"'lk Nl.l‘n. - A PP 0) "
—_ B NA, Cheque/DD/p NA
e yh ,‘Gl Recalpt No, NA / OITrarlsactIon Date f
: '_‘.{" > R NA IFSC Codg NA LR
s 'LI .Cprnmmt,: ¥
B o o A * SALEOF compogy G8Recelpt Date NA / {
-— 14 gr. ——— = |
e _" ited d By: sh, Darshap Kuma
aatony |
Authorlsed 519

—— s



W.no-s Kurall,1s
unicipal Council 1605002445
Kurall M P http:ngpun]ab.goanJeSewa!kuralu,munlclpalcounclLkuralI@yahoo.ln

Siie OF Compost Fees Payment Receipt (Employee Copy)
ale

+
Vv ; . - =
Y /’r‘, MP/1504/2022-23/006710 Consumer ID PG-CH-2022-08-31-256807
s i r 'c.ipt )
“ R e 31/08/2022 Tax perlod 31/08/2022 10 3)/08/2022
alpt D2 '
-R!C P e NAVEEN KUMAR Contact No. 7009166252
sume
.":‘f" NA NA WARD NO-11 KURALI 140103 Pald By NAVEEN KUMAR
N, iAddress:
: | A — Sale Of Compost Fees Billing Perlod 31/08/2022 to 31/08/2022
v | Sarvice
it | T X Y 200 Payment Mode - Cash
' '[Jpgid Amount
~dq' N ) ount r 200 Fleld Fee T0
Tax AM 3
. - S .Ppuable) o . SGST(if applicable) 10
) -fmudDDIPonran action No. NA Cheque/DD/PO/Transaction Date NA
- 4 =
i*:‘i [ rare NA.NA IFSC Code NA 2
4 oM 4 ' J
':‘{‘r é‘éa;neceipt No.' NA GB Receipt Date  _ NA
e
Comments: SALE OF COMPOST (13.50 KG)
- Generated By: Sh. Darshan Kumar Authorised Signatory
—

W.no-5 Kurali, 1605002445

Kurali Municip al'Coqncil http:lllgpunjab.gov.ln!eSewa!kurali!,municipalcounr.ilkurali@yahoo.in

Sa-le Of Compost Fees Payment Receipt_(Empy_)yge Copy) _ ..

— — : —
| Receipt No. MP/1504/2022-23/006796 Consumer ID - PG-CH-2022-09-13-266651
i ‘--. *;:R‘_‘ﬂ'pt Date 13/09/2022 Tax period 13/09/2022 to 13/09/2022
{1+ |{Consumer Name MATHURA DAS Contact No. . 9888431094
Mress: MATHURA DAS 3
—-____!i"_ NA NA WARD NO-1 140103 Pfld By —" 4
: ie Ty i i to 13/09/2
4 ..»s.:mc”“" Sale Of Compost Fees Billing Period 13/09/2022 to
% niPlld Amount Payment Mode Cash
P v 150 ay
Ll vo
> S Amount 150 Field Fee
{ ¢ |+ <SSO appticable) vo sGST(if applicable) 0
c"*qu’DDIPO-mransacuon No. NA Cheque/DD/PO/Transaction Date NA
. Bink N NA
Glea . NA.NA IFSC Code
.| gl :
1 -EG’-RK.]N No., . NA G8 Receipt Date NA -
?I " .! = - -
: ents; ’
' ' SALE OF COMPOST
| By, Authorised Signatory
i Sh, L'.!arshan Kumar R

—
! = - e e —

— i YR
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Kurali Municipal Council
Of Compost Fees payment Receipt (Employee Copy)

http:// lgpum'ab.gov.|nfe5ewafkurallf,municlpalcuun l: rﬂ*'l.tsuswms
| i Uraw@
Vahuuh .

Sale
L ) e
S MP/1504/2022-23/006797 Consumer ID - PG'CH-EOJZ-,OW
o | <Receipt No.
3 ’ Date 13/09/2022 Tax perlod 13/09/2022 to 13/09/202
. Receipt L2
| consumer Name ARJUN CARESERNS: 8847222480
H .| _Consume
o NA NA WARD NO-1 140103 Pald By ARJUN
i | AddresS Bllling Period
T [Tservice Type Sale Of Compost Fees ng Parlo 13/05/2022t0 13/09/202
VTR Tsen
_ i ] Payment Mode
=T |gpald Amount * ¥ 100 Y - Cash s
- - Field Fe
_ ‘Tix Amount € 100 e To
| " cesTat applicable) o SGST(if applicable) 10
N . P ¥ 4
| “chequeroprporTransaction No. NA Cheque/DD/PO/Transaction Date NA ,
= ;._'_z_ ‘Bank Name. NA.NA IFSC Code NA
e kR s .
- v |68 Receipt No. NA L, Sgguti GBRecelptDate NA : 3,
= e - -
- . . -
- Comments:  SALE OF COMPOST B
- Generated By: 5h. Darshan Kumar R e ‘ ;
x Y oo - Authorised Signatery
al =¥ - = S i e e




’7 -
’ = New Misc Recelptul b_v2 K
: Showing data for : 17772022 to 30/9/2022 —\\
5. No[ Recelpt Number Recelpt Date| Challan Number ""P"m“:“:"“"""“"' ‘ Business Detalls \ Tan \ "Collector Name \ ;':::m\ pmm‘\ Comments \
1]
I 1 |pb.kurall MF/1504/2022° 13/09/2022 | P6-CH-2022-09-13. ARJUN | ormHeR sate_of 00 |sh
23/006797 266653 .Sale_of_compost 1 Sh, Darshan Kumar 100 CASH \S-ALE OF COMFOST‘\
MP/1504/2022- PG-CH-2022-09-13-
pb. kurall 23/006796 13/09/2022 266651 MATHURA DAS OTHER.Sale_of_compost 150 |5h. Darshan Kumar 150 CASH SALE OF COME\
MP/1504/2022- PG-CH-2022-08-31-
3 | pb.kurall 006710 31/08/2022 it NAVEEN KUMAR | OTHER Sale_of_compost | 200 |sh.Darshankumar| 200 | casH M‘if;:::::;"ﬂ
MP/1504/2022- <. PG-CH-2022-08-30-
4 | pb.kurall 2"3/006705 30/08/2022 256485 SAHIL POD OTHER.Sale_of_compost |5,000|Sh. Darshan Kumar| 5,000 CASH | SALE OF COMPOST
MP/1504/2022- PG-CH-2022-08-22-
5 | pb.kurali 2/3/005/660 22/08/2022 249;12’808 22 G.S Sandhu OTHER.Sale_of_compost | 750 |Sh. Darshan Kumar 750 CASH SALE O(I;EROI‘;WOSI'
B
6 |pb.kurall MPz/ 31/%%':’::;2' 18/08/2022 PG'CH;gii’;B'lB' HEMANT BURMI | OTHER.Sale_of_compost | 300 |Sh. Darshan Kumar| 300 CASH |SALE OF COMPOST
7 | pb.kurali MPZI 31;%‘2’6220822' 18/08/2022 PG‘CHiigi;OB'IB' JASMEETSINGH | OTHER.Sale_of compost | 100 |sh.Darshankumar| 100 | CASH |SALE OF comPOST
8 |pb.kurall MP_; ;/2002‘:;3622- 18/08/2022 PG{";Z?;‘:)S'IS' BAUINDER SINGH | OTHER.Sale_of_compost | 20 [Sh.Darshan Kumar| 20 CASH |SALE OF COMPOST
9 | pb.kurali Mpzl 31{50%'2:20;2' 18/08/2022 PG'CHZ'ZA(;:;;OB'B' INDERIITSINGH | OTHER.Sale_of_compost | 100 |Sh.Darshan Kumar| 100 CASH |SALE OF COMPOST
10 | pb.kurali MP2/ ;‘fégggg} 18/08/2022 PG‘CH;gi;]OS'lB' ASHWANI GAUTAM | OTHER.Sale_of compost | 30 [Sh.DarshanKumar| 30 CASH [SALE OF COMPeds
MP/1504/2022- PG-CH-2022-08-03- | HARINDERSINGH | ryrpeg cale of compost | 150 |Sh. Darshan kumar| 150 CASH |SALE OF COMPOST J
11 | pb.kurali 23/006549 03/08/2022 237670 PLUMBER 5 7
Total . ' ' ' 6900 | ' 6500 |
| 222 — ML
“mmaﬁy
—
—--'.--..r
v&éfw’/ 2e22 - 665 /
’l
O/ —
g, 29 — ,9_5" _
Sef 2 Sanitary |nspecior

ing)

otneil Kurafi

VAYYVESSUIL



| Ocl- 2022 T2 Nev. 2022 elassmate ,\1 54

Date

—_— e — Page

ﬁ ————\
//'] ;

14,

W.no-5 Kurall, 1605002445

uncil
b I(urall Munldpil Co http://igpunjab.qov.in/eSewalkurall/ municipatcouncilkurali@yahoa.in

f Compost Fees payment Receipt (Employee Copy)

Saie 0
7 = Mpmomozz-uloonoa Consumer ID PG-CH-2072-10-11-286877
R'“ipt 4 11/10/2022 Tax period 11/10/2022 to 11/10/2022
lep: Date ) RAJESH KUMAR Contact No. 9780016188
h C"."““m'r,mm_' NA NA KURALI NA Paid By i RAJESH KUMAR
::‘f:’:"—”" Sale Of Compost Fees Billing Period 11/10/20122 to 11/10/2022
Sendce TIPS Y 400 Payment Mode Cash
Pl-]d ol t 400 Field Fee L 4]
‘ JTax :_(:::;mm] " SGST(if applicable) T0
:,ﬁc? o ecton NG NA Cheque/DD/PO/Transaction Date NA
i o NA,NA IFSC Code NA i L,
- -B?n:::i::: No. NA Ga Receipt Date NA
c];rr;nelms . Sale of Compost ' - 2 g g
: ignatory'
_ mmd By i Darshan Kumar i Authorised Signatory
R, e, e ~—

= = = T

urali Munici i . 11, 1605002445
Kurali Municipal Council Weno-5 (Kurall je0
. http://lgpunjab.gov.infeSewa/kurali/,municipalcouncilkurali@yahoo.in
Sale Of Compost Fees Payment Receipt (Employee Copy)

e MP/1504/2022-23/007105 Consumer ID PG-CH-2022-10-11-286886
= o ;—_ 1/10/2022 Tax period . 11/10/2022 to 11/10/2022
Consener Name HEMANT BURMI Contact No. 9417221197
Mm‘m: " NA NA KURALI 140103 Paid By HEMANT BURMI B .
| ::::n::: Sale Of Compost Fees Bllling Period 11/10/2022 to 1/10/2022 ~
| T; mum T ¥ 600 Payment Mode Cash
c:;s;u}.,',p;h:bh v €00 Field Fee ) o
ch'q"!!anpo ) vo SGST{(if applicable) o
:; ll;_;lk Na /Transaction No. NA Cheque/DD/PO/Transaction Date NA
%a.'\' L NA.NA IFSC Code NA
: ; beIwT el . NA G8 Receipt Date NA _
-c%"llnts SALE OF CDMPOST ] ‘
"hd By: S, Darshan Kumar Authorised Signatory )
-1
e ——— e ,-'—-"‘;f'-—"-:-‘T‘:_—-——--——--'—"?:——-—-"-—':‘_'_/: R -

\_____ V —




al Council

7 Kyrali Municip
o 1 ces Payment Recelpt (Employee Copy)

d ' saie Of Compost F

http:!/ lgpunjab.gov.in/ eSewa/kurali/. municipalcouncilkyryy;
@ahoq ;
; 190.in

F -

h : MPhsouzozz-zsion?lsa

Consumer ID PG-CH-2022-10-14-290721  ~

_Receipt No. )
) Rl [ 14/10/2022 Tax perlod 14/10/2022 to 14/10/2022 _\\‘
‘ . Recelpt Date 55
) HEE c ‘er. SUBHASH 5/0 RAM GOPAL Contact No. 76484051
~ .2z | 7~ Consumer ) o it
e b A:a R NA NA WARD NO-13 KURALI 140103 Pald By SUBHASH S/ORAM GOPAL - *
e ress: i n
S PN p————— T Billing Perlod 14/10/2022 to 16/10/2022
S : Sale Of Compost Fees
-y Service Type -
L e 1d A " v 1300 Payment Mode Cash
Ve Paid Amoun .
. i Tu Amount £ 300 Field Fee Yo |
5| ‘o SGST(f applicable) 70 i

2| -GS applicable)
f “-Q.-que]DDIPO]Tnnsacﬁon No. NA

ChequelDDIPO!Transaction Date NA -

~ 2= | Bank Name NANA ~ IFSC Code NA
"2%2| -G8 Recelpt No. NA N GB Recelpt Date NA
feoar N - =
_ ~%-. Comments: SALE OF COMPOST
N
P G:fergﬂd lB_)Q_Sh. Darshan Kumar . -Authorised Signatory
- W.no-s Kurall,leosqozﬁ%'

Kurali Municipal Council
Sale Of Compost Fees Payment Receipt (Employee Copy)

http://Igpunjab.gov.in/eSewa/kurali/, municipalcoundlkhra li@yahoo.in

. : s MP/1504/2022-23/007166 ]
< -t : Consumer ID -
e i PG-CH-2022-10-17-291239
n'| Lo gowpt Data - 17/10/2022 T i
- = : ax period 17/10/2022 to 17/10/2022
- ! r Name DINESH KUMAR Contact N i
- Niess a o, 9815706247
. NA NA WARD NO-5 KUR
ALI NA
pr—— - Pald B
e Jpe = O — y DINESH KUMAR
P,-:!d Amm:m - o ng Perlod 17/10/2022 to 17/10/2022 -
‘ __‘l'l'x i . Payment Maode Cash 7
T | TR . 0
- COST(if applicable) e Fleld Fea L)
| FthUEfDDIPOITnnsacﬁan T SGST(if applicable) . To
| iy :
= | 5B
| W s Fe NA,NA SRRAOC/POf Transaction Dt NA
avui| K68 Rece, ‘ ' :
e o ipt No..'_- . Nk IFSC Code NA N
T?,-’fﬁ:‘-é—‘*.‘m.' YT Ga R : - .II
e A R H e — ..
i '—F_.:t -_gor:]._tnegu:._ ~"*'SALE OF COMPOST ecelpt Date NA
'Gener.!'ted By: Sh. Darshan Kumar L
—— et _________"__‘_-——__—1 i
| I N L w e Authorised Signatory
i 1 — |




64 156

Date
| Page
.’3‘ [
. il ), W.no-5 Kurall, 160500 ™
li Municipal Counc : 2445 ~
Kura i ' http:ngpuniab.gov.lnlegEwafkurail!.municlpalmuncilkurall@yahou in
sale Of Compost Fees Payment Receipt (Employee Copy) ' ~,
. - d " ‘.‘: . - s -\-
krf MP/1504/2022-23/007719 Consumer |D PG-CH-2022-12-26-338716 |
Recelpt No- . e
F ot 26/12/2022 Tax perlod 26/12/2022 to 26/12/2022 i
Rece -
1 Name JASMEET SINGH Contact No, 9988503060 = n
 Consumer |
P . N NA NA WARD NO-s KURALI 1401032 Pald By JASMEET SINGH -
{"address: E 3 1
e s Sale Of Compost Fees Billing Perlod 26/12/2022 to 26/12/2022
{ Service TyP® B J
: +aid Amount Y100 Payment Mode Cash
" Pa
o At ¥100 Field Fee tNA .'
c;gr(’if’appljﬂble) TNA SGST(if applicable) To
,:c,;eque;nanOanﬂsacﬁ°" No. NA Cheque/DD/PO/Transaction Date NA
g-'s;lm Nimes  NANA IFSC Code NA =1 AN MY rin
i S - ’ '
(-G Receint No. NA GB Receipt Date . NA
Em:unents: T SALE OF COMPOST
enerated By: Sh. Darshan Kumar Authorised Signatory

|




| l
N

I S

! % i r ! " ’ | ! |. o .:",3 ,I'“ ' 1 .?:':v‘i?"-‘. R = ) "'j’f‘;ur "" alid
, : e &2 P : RO PG RaE o
st s 2 ' i ot New Misc RECE|thL B v2 - . r F . 7-, = - j
. 5 N e A ; = -| = mb?é-r p——— — Sh:‘wmg data for : 1/10/2022 to 31/12/2022 . Y 5 —|
- No eceipt Nu ' ceipt Date allan Number reports.uc.
MP/1504/2022- PO-CH-2022.12.56" ports.uc.payerna Zﬁ'&ﬁﬁ:‘ﬂ?’ Colle-ctor Name | Total Pament\SALEcc;:Frncnc\]msos—\
1 pb.kurali 23/007719 26/12/2022 338716 - JASMEET SINGH compost | sh. Darshan Kumar | 100 CASH : w
. MP/1504/2022- PG-CH-2022-10-17- OTHER.Sale_of _ SALE.OF COMPOST 7
pb.kurali 23/0071665 291239 DINESH KUMAR compaost Sh. Darshan Kumar 100 CASH | . W
MP/1504/2022- . PG-CH-2022-10-14- SUBHASH 5/0 RAM OTHER.Sale_of_ SALE OF COMPOST
pb.kurali 23/007154 14/10/2022 290221 GOPAL compost Sh. Darshan Kumar | 300 CASH 20 kg
MP/1504/2022- ' PG-CH-2022-10-11- OTHER.Sale_of_ SALE OF COMPO%
‘ 4 pb.kurali ’ 23/007105 11/10/2022 286886 HEMANT BURMI compost Sh. Darshan Kumar 600 CASH a0kg
MP/1504/2022- PG-CH-2022-10-11- QOTHER.Sale_of_ Sale of Compost
! 5 lpb.kurali ’ 23/007104 11/10/2022 286877 RAJESH KUMAR compost Sh. Darshan Kumar | 400 CASH 27kg
(Toral | 1500
: o
] — choém o222 —~ | ’-}az:/-—- L9
umma}y . L =
—

Noverber 2022 — NIL -

@fece:#f?w. Zo22- — Lo . . - _-

/) &
/(K///(((((\ i

-

=T




ounC"

Kurali Municipal C

1 0‘ Com past I ees Payl went R
Sa e

ecelpt (Employee Copy)

W.no-s Kural
h:tp:ﬁlgpunjab.gov.InfeSewalkuraw,munmpalcou 11505

Nc '“‘Ur al) @V

MPI:saanozz-moonsu

1

Fllrt:iil’t No.

Consumer |D

PG-CH-!OZJ-OI-O?‘NJ!?I ~

Tax perlod 02/01/2023 1o 02/01/209
02/01/2023 Contact No, 9813465999

—hi “""‘“ e |NDERPREET SINGH Pald By ; INDERPREET singyy

- el 3

LT mer Nlm! NO-1 KURALI 14010
— ::_f,.! 7 consu NA NA WARD Blling Period 02/01/2023 1 P —

i Addl"“: ost Fees

i Sale Of Comp Payment Mode Cash
- ‘ Service Type

; s Field Fee TNA
= .| Pald Amount
i v 450 i o

k] - 1-,, Amount SGST(if applicable)
L e *NA i

=2 2| .- cGST(f applicable) Cheque/DD/PO/Transaction Date NA

T : NA

YN Chegque/DD/PO[Transaction No. IFSC Code NA

: NANA .
= | BankName GB Recelpt Date NA B ‘\J

b NA -

< | . Gg Receipt No,
o I3
Tgrsninn: SALE OF COMPOST

|
|

' Authorised St

— '(-—______‘-"——-——_._ ) CE—

-—

]

Kurali Municipal Council

Sale Of Compost Fees Payment Receipt (Employee Copy)

&5 | -Receipt No,~-

———

W.no-5 Kural, 1605002645
hetp://\gpunjab.gov.in/eSewarkurali/ municpalcouncilkurali@yaosi

h_dPHsoa!zozz-zafomass
Receipt Date l6/01/2023
| consumer Name

Hotel Grang Plaza
v Address, '

NA NA warg N0-10 kurali 140103
5|N|cl Type

A B

Sale Of Compost Fees

i -J’nld Arnount 720
77| - T Amount - v 720
_f; ' CGST(tf applicable) TNA
by

N ChequefDDlPDn' fansaction Ng, NA
21 :
E K 2 |
I ﬁ., n "3..“‘.? ‘ . NA NA
el ihg GlR :IEtN '”"
n'f-\ —— ' M

Sr—

Consumer D PG-CH-2023-01-16-354174 . .. -

Tax perjod 16/01/2023 to 16/01/2023 ‘
Contact No, 9592716303
Pald By

Hotel Grand Plazi_______.z

Billing Perloq 16/01/2023 to 16/01/2023
Payment Mode Cash

Fleld Fee B tNA

SGST(jf 3pplicable) to

Cheque/Dpy PO/Transaction Date NA
IFSC Code

Gs Receipt Date




67

Kurall municipal Council

Sale of Compost Fees Payment Recelpt (Employee Copy)
a

W.no-5 Kurall.laosopu:hs

I'Illp:ngpuﬂlab-gov-lﬂfﬁEWaﬂturalli.munIcipalcouncltkural!@yahm‘.}.’-.

]

y
5.
::}_ i Nos - MP/1504/2022-23/007918 - Consumer ID PG-CH-2023-01-20-357803 -
EE -R::'fP‘ e 20/01/2023 Tax period - 20/0/2023 to 20/002023 . -
j ‘ consumer Name AMRIT LAL Contact No, 70873169140
¥ .." A;dm’: ! NA NA WARD NO-3 140103 Pald By AMRIT LAL
:.1. -: o _ Sale Of Compost Fees Billing Perled 20/01/2023 to 20/01/2023
it‘ _:Plld Amount ' . T 340 Payment Mode Cash
;‘ ‘.Ta'; Al L v 340 Fleld Fee - tNA
o cGSTGf applicad! o) T NA SGST(If applicable) o
, dwq ©/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA
§ i ST NA,NA  IFSC Code NA© e
Ehﬁiﬂhﬂ-‘t'wa . " NA G8 Recelpt Date NA . ey e vt s
EE;EM',.; =" GaLE OF COMPOST N -
; ‘Generated By: Sh, Darshan Kumar ,' Authorised Signatory
;’ . & .* « P S et JL Ve e, S v. Z~F

[ BRR}

Kurali Municipal Council

Sale Of Compost Fees Payment Receipt (Employee Copy)

-—

W.no-5. Kurali, 1605002445
http:!.’lgpun]ab.gov.in!eSewaikuraLi!,municipalcouncilkurall@yahoo.ln

~.Receipt No, - MP/1504/2022-23/007944 Con;er ID PG-CH-2023-01-31-362560 .
. :-Rl-‘clipt Date ":_ 31/01/2023 Tax period - 31/01/2023 to 31/01/2023
‘ Consumer Name \. G.S Sandhu Contact No. 9914020675
Address: * Y NA NA WARD NO-10 KURALI 140103 Pald By G.S Sandhu
#;S_ir\rll:t Type - ; \ Sale Of Compost Fees Billing Perlod 31/01/2023 to 31/01/2023
‘P','xd{"'!_"“ﬂt "_ A Y 750‘ { Payment Mode Cash el Oy
" Tax Amount’ < 750 Fleld Fee . t NA '
-cﬁsmf'”’"“"") *NA SGST(If applicable) o
.qf_.q"emwponramcﬂnn No. NA ChequelDDIPD!Transactién Date NA '
- N-im' NA,NA IFSC Code NA : [
H’E!iPEN" e "NA G8 Recelpt Date NA _

i SALE OF COMPOST (GRAND PLAZA)
Nér,
tad By; sp, Darshan Kumar

--v‘-.....__.'x-
P, ]

Authorised Slignatory .

o
""'X"'""""_‘"""""x"',""

LT | Py

- - : —X - X

— T P "

| X

<



Lale o=
Page

W No-g K
http: Illgpunlab gov.infeSewa/kuralyy, munlclpalcoun

\\

124 al Council l‘“Su
e Kural,] MUﬂldp (Employee Copy) - . %s !
C post Fees payment Recelpt (5P ‘ i " hug,
» s:leOf o - S N R
o N d;".‘.\‘ﬁ'. ; LNk |
] S Consumer ID PG-CH-2023- oy S |-
STy w;'oom? © £ 07300
— .75 Receipt No. 12023 Tax period 07!02/2023 to 0?!02!20:3 Ay
. -t 07/0
. Receipt Date Contact No. 9545555 v
'R‘: : ' Amritpal Singh S/o Parshotam Singh 763 S
2 Consumer Name dB Am : .
T : NA NA WARD NO-7 KURAL| 140103 Pald By rltpal Singh S/q Parshotan b
5 ey S d “- d = \ |
o TG Ad = Sale Of Compost Fees Billing Perio 07/02/2023 to 07/02/20, } l
TR Service Type - - Payment Mode Cash
Y
S t
- a2 P"ld i ¥ 100 Fleld Fee T NA L
Amount ) $7] L
:T“ = T NA SGST(if applicable) 10 ) -4l
1 CGST(if applicable) :
> YCRN Cheque/DD/PO/Transaction Date NA
ChequefDDfPorrransacbDﬂ No. NA .
3 ‘S IFSC Code - NA ST A
—~ 2y "mw,m o NA.NA neL s
o et G8 Receipt Date NA
_ 225 |7 G Recelpt No. NA - seepr e, _ .
= sy = - o T —
’ .« - - '
. ‘;‘.-‘.’ Camtments: SALE OF COMPOST (6.66 Kg) y
e .E"a‘_-c,engra'ted By: Sh. 15arshar-. Kumar Aumaﬁudsignuw
l : —s X m———— et X e ol
:

W.no-5 Kurali, 1605002445, -

Kurali Municipal Council i :
http://lgpunjab.gov.infeSewa/ kurall!.munic[palcouncllkuraU@Vahuo.ln

R T

oot

: : Sqalle. Of Compost Fees Payment Receipt (Employee Copy)

Joi’e, Receipt No, = = — ?’T

PAE %1 BB MP/1504/2022-23/008143 Consumer ID PG-CH-2023-03-02-384834
B Rucal tnm
= P 02/03/2023 Tax perlod 02/03/2023 to 02/03/2023
. Consumerhl : S A
Md ame GAJJA SINGH Contact No, 9779457585
ress: . - ,
Snnm;.-r . NA NA WARD NO-7 KURAL| 140103 Pald By GAJJA SING___-______/- L
VP‘ s Sale Of
< Compost Fees 03/2023
s Pild s ! Billing Perlod __ 02/03/2023 to 02/
{ - ."‘. 60
GE e TixAmount - Payment Mode Cash
13| =& teo
R CGSTHI' aPPUublo) ¢ NA Fleld Fee tNA
+Ba?
'] . ",—;-" M.C}IGQUc!DDIPDITrmsacdon No. Na sestllapplicaia) *°
] 4.0 e 23
Bl ;T‘: ,hBanl‘ (Name; " 0 . Cheque/DD/PO/Transaction Date NA , e T K
o Sl st L NANA s et Wt T
S ERIL] ~Ga Recelpt No,” ' A IFSC Code NA e e 1]
e I - .
SRR - G8 Recelpt Date NA /
B 4 0 = e ~ _ y
: " m'mel\ts SALE OF COMPOST (@ KG] = =
Pz G'ﬂiratnda.
] ’r'.'"r y S, Darshan Kumar horised 5'9““0'1
Autho

..... : X e - v



161

Kura
Sa.le of Comp

69

classmate

1 Municipal Council
ost Fees Payment Recelpt (Employee Copy)

S e Y

— i

! W.no-5 Kurall, 1605002445
tlp:ngpun|ab.gov.lnfeSewaIkuraI.lI.muni(ipalcouncilkurall@yahoo In

MP/1504/2022-23/008191

Consumer |D

PG-CH-2023-03-14-394623

Recelpt No. -
Receipt Date 14/03/2023 Tax perlod 14/03/2023 to 14/03/2023
‘_'c;nsumil" ame BALWINDER KAUR Contact No, 8146247755
: N.j.dm“: . o NA NA WARD NO-6 KURALI 140103 Pald By BALWINDER KAUR
Service Type Sale Of Compost Fees Billing Period 14/03/2023 to 14/03/2023
pakd Amount: ) ) ¥ 200 Payment Mode Cash
_‘\T“ Amat v 200 Fleld Fee T NA
éGSTﬁf applicable) TNA" SGST(If applicable) To
E;:f}'equg!DDfPOfT"“‘“ﬁ"" No. NA Cheque/DD/PO/Transaction Date NA
: "-quml & NA,NA IFSC Code NA -
;‘arh_ecclpt N'c-o ; NA Gb Recelpt Date NA i i

' -1
nments:

ated By: Sh. Darshan Kumar

SALE OF COMPOST (14KG) ____ .

_—

Authorised Signatory -

.

- x =
= gt S

B

I A L L I B N |

|

|

|



Totel -

2620/ —

5 “1 ]
T Sy G BN SR DU IO I NS S S N T O O T P R | | \\ 162
i i | e | \ e Liad 'I' ----- ? Pl "".'.-.‘,.v";'.‘:rzi i = gl R4 ﬁ v - o Ny ema il
. New Misc RecelptUL B_v2 r :
¢ Showing data for : 1/1/2023 to 31/3/2023 ) _—‘l
S.No uULB Recelpt Number Receipt Date Challan Number reports.uc.payerna Busi Total P
nesg Detalls | Collector N dyment
R 30350 me . ’5 of fama Amount Mode Comments J
1 | pbkurali [ MP/1504/2022-23/008191 | 14/03/2023 | PO CH-2023:03-14- | ) 0 e e kaur |OTHER Sale_of c[  Sh. Darshan 200 | casy | SALEOF COMPOST
394623 ompost Kumar (14 KG)
2 pb.kurali MP/1504/2022-23/008143 02/03/2023 PG-CH-2023-03-02- GAJIA SINGH OTHER.Sale_of ¢| Sh. Darshan 50 CASH SALE OF COMPOST
384834 ompast Kumar (4G
3 pb.kurali | MP/1504/2022-23/007997 | 07/02/2023 PG-CH-2023-02-07- Amritpal Singh S/o OTHER.Sale_of_¢| Sh. Darshan 100 ‘ CASH SALE OF COMPOST
368027 Parshotam Singh ompost Kumar {5.66 Kp)
4 | pb.kurali | MP/1504/2022-23/007944 | 31/01/2023 | PG CH-2023-01-31- GSSandhy  |OTHERSaleofcl Sh.Darshan | 0| o | SALE OF cOMPOST
362560 ompost Kumar (GRAND PLAZA) S0kg
5 | pb.kurali | MP/1504/2022-23/007918 | 20/01/2023 | P€-CH-2023-01-20- AMRIT LaL |OTHERSaleofcl - Sh.Darshan | )} (g | SALE OF composT
357809 ompost Kumar 23kg
PG-CH-2023-01-16- OTHER.Sale_of_c¢| Sh. Darshan SALE OF COMPOST
. i 2-23/007 6/01/2 | - - 720 CASH
6 | pb.kurali | MP/1504/2022-23/007869 | 16/01/2023 354174 Hotel Grand Plaza offipast Kumar 48kg
PG-CH-2023-01-02- OTHER.Sale_of c¢| Sh. Darshan SALE OF COMPOST
Larali - e il 450 CASH .
7 pb.virali | MP/1504/2022-23/007758 | 02/01/2023 342922 INDERPREET SINGH N Kumar 30kg .
Total 2620 CP
pasee ]~ -2 — 2% .
ﬁm Ja 623 of — .
— U
(\.I
}'&éfma,y 2023 -~ 4 oo / —
Maxch, 2023 —  260/—
- Kur’dl

4 r



R —————

Sale OF Compost F

f Zezs 40Tome. s

Kurali Municipal Council
ees Payment Receipt (Employce Copy)

http://lgpunjab.gov.infeSewa/kurali/,munic|

Wina-5 K’urau.uu

Pall:uun:ilkura"@v °h°2-us
2hag 1,

Consumer ID

PG-CH-2023-04-76-

. MP/1504/2023-24/008524 o
Receipt No.
Receipt Date 26/04/201 Tax pastind 26/04/2023 to 26/04/207
Name HARKESH KUMAR PLUMBER Contact No. 9463680131
C""‘”’"I" NA NA WARD NO-1140103 Paid By HARKESH KUMAR PLUMBEy
Addr-es"' Sale Of Compost Fees Bllling Period 26/08/2023 to 26/0a/2073 el
::::1::1: - v 150 Payment Mode Cash
Tax Amount r150 Field Fee T NA
CGST(if applicable) T NA SGST(If applicable) 70
Cheque/DD/PO/Transaction No,  NA Cheque/DD/PO/Transaction Date NA
Bank Name NA ,NA IFSC Code NA
G8 Recelpt No. NA GB Receipt Date NA \l
Comments: SALE OF COMPOST (10 KG)

Generated By: S5h. Darshan Kumar

Authon'sed Sgnamw

—

et N e

3h _ —

T e —

T

]

Kurali Municipal Council

Sale Of Compost Fees Payment Receipt (Employee Copy)

W.no-5 Kurali 1605002245

http:!/lgpunjab.gov.inIeSewa!kuralll,municipalcouncilkurall@yarmh

Receipt No. = —
. MP/1504/2023-24/008525 Consumer ID PG-CH-2023-04-26-436368

eceipt Date
c " 490 Tax period 26/04/2023 to 26/04/2023

onsumer

ame HONEY VERMA S/0 TARSEM LAL Contact No 9855679506
Address: )
NA NA WARD NO-1 KURAL) NA ’

- Pald TARSEM LAL
Service Type S Ore By HONEY VERMA S/O TARSEMLAL |
Paid Amount SHRSRGESSS Billing Perlod 26/04/2023 to 26/04/2023

T150
Tax Amount - Payment Mode Cash
t1s0
Field
CGST(f applicable) Vit eld Fee T NA
Cheque/DD/PO/Transaction No,  pp SGST(If applicable) T0
Bank Name NANA Cheque/DD/PO/Transaction Date NA
G3 Receipt No, NA IF5C Code NA
GB Receipt D A /
Comments: Pt Date N - -

Generated By: Sh. Darshan Kumar

—_—

,-...-—__
-

_

SALE OF COMPOST (10 KG)




“lle
—_—

Page
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Kurali Municipal Council

W.no-5 Kurall,1605002445

.1 Of Compost Fees Payment Receipt (Employee Copy) http:ﬂlgpunjab.gov.|r-.fesewa;kuraw.mun|:lpalcouncmurau@yahm|n '

Pt No, MP/1504/2023-24/008526 Consumer ID ) PG-CH-2023-06-26-436374
Receipt Date 26/04/2023 Tax period 26/04/2023 to 26/04/2023
Consumer Name GURJANT SINGH PLUMBER 2 Contact No, 9999599999
address: NA NA WARD NO-1 KURALI 140103 Pald By GURJANT SINGH PLUMBER

evice Type - Sale Of Compost Fees Billing Perlod 26/04/2023 to 26/04/2023
Paid Amount tizo Payment Mode Cash
Tax Amount t150 Field Fee tNA
CGST(if applicable) tNA SGST(if applicable) 10
Cheque/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA
gank Name _ NA,NA IFSC Code NA

L:';R;CEIPt No. NA G8 Receipt Date NA

Comments: SALE OF COMPOST (10 KG)
Eenerated By: Sh. Darshan Kumar Authorised Signatory
e v

__-_“

-

S

ey =)

W.no-5 Kurall, 1605002445

Kurali Municipal Council . P )
- http://lgpunjab.gov.in/eSewa/kurali/,municipalcouncilkurali@yahco.in

Sale Of Compost Fees Payment Receipt (Employee Copy)

Receipt No, MP/1504/2023-24/008527 Consumer D PG-CH-2023-04-26-436378
Receipt Date 26/04/2023 Tax period 26/04/2023 to 26/04/2023
Consumer Name GURINDER SINGH PLUMBER Contact No. 9999999999
| Address: NA NA WARD NO-1 KURALI 140103 Pald By GURINDER SINGH PLUMBER
| Service Type Sale Of Compost Fees Bllling Perlod 26/04/2023 to 26/04/2023
Paid Amount Y150 Payment Mode Cash
Tax Amount - Fleld Foe tNA
CGST(F applicable) TNA SGST(if applicable) Yo
G’“”*’PWPOITnmcﬂon No. NA Cheque/DD/PO/Transaction Date NA
:m Name NA,NA IFSC Code NA
% NA GB Receipt Date NA _
Commenys, )

an SALE OF COMPOST (10KG)
er,
ited By: 5h, Darshan Kumar

Authorised Signatory

—

o i S e

- E——
et ¢ — e
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Kurali Municipal Council

W.no-5 Kuray 1

h.':tpa:.‘.{lgpun|z|b.gw.im‘eS.‘1-w\.ran'hturall,f,mumdpim:m_"_“ﬂuwr . 5”‘“%,
il

ee Copy)
sale Of Compost Fees Payment Receipt (EmpLOY PY Mooy
I. 'L h
MP/1504/2023-24/008528 Consumer ID PG'CH_EMH’HM
Receipt No- - J— Tax perlod 26/04/2023 to 26/04/20n '
t Date .
Recelp SURMUKH SINGH PLUMBER Contact No 9999999999
me .
Consumer N2 <A NA WARD NO-1 KURALI 140103 Pald By SURMUKH SINGH PLUMBER
Addre® Gale Of Compost Fees Billing Period 26/04/2023 to 26/0af2073
ale
Service TYpe Payment Mode Cash
¥ 150
Paid Amount Field Fee TNA
. €150
Tax Amoun o SGST/(if applicable) ¥o
- l -
CGSTGf applicable) " Cheque/DD/PO/Transaction Date NA
DD’PofTransaCtion No.
Cheque/ NANA IFSC Code NA
in .
Bank Na GB ReCEiPt Date NA
Gs Recelpt No. ~ NA
i . SALE OF COMPOST (10 KG)
: Comments: Authorised Signatary

Generated By: Sh. Darshan Kumar

B

e o e e

I

Kurali Municipal Council

Sale Of Compost Fees Payment Receipt (Employee Copy)

-

’_________,_____——‘—___'—__'
W.no-5 Kural,1605002%

http://lgpunjab.gov.in/ eSewarkurali/,munidt |:va'ncoum:lllvcuril.t@va

= PG-CH-2023-04-26-43635

Receipt No. MP/1504/2023-24/008529 Consumer ID
, 3
= Riﬂﬂpt Date 26/04/2023 Tax pariod 26’04{2023 to 25!01”?0
Consumer Name BIKRAMJIT SINGH PLUMBER Contact No. 9999599999 ER |
- umB!
i Address: NA NA WARD NO-1 KURALI 140103 Pald By BIKRAMIT SNGH
. o 4/2083
g Sarvice Type Sale Of Compost Fees Billing Period J6/04/2023 to 26104/
i Paid A
! mount 1150 Payment Mode Cash
Tax Amount
v150 Fleld Fae TNA
CGST(if applicable)
Cheaue/ TNA SGST(if applicable) to
#que/DD/PO/Transaction No
- - - NA Cheque/DD/PO/Transaction Date NA
Lt Bank Name - NANA
. Sioslon ' IFSC Code NA
N Ga Receipt No. NA
s N = GB Recelpt Date NA
Comments:  SALE OF COMPOST (10 KG) ) "
Authodnd sign?

Generated By: Sh, Darshan Kumar

e ———

/
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W.no-5 Kurall, 1605002445 \
http://lgpunjab.gov.In/eSewa/kurall/,municl
.gov, v patcouncilkurall A
ent Receipt (Employee Copy) ranoeh "

—

=

i Municipal Council

fCampost Fees Paym

Kura

Sale ©

MP/1504/2023-24/008530 Consumer D PG-CH-2023-04-26-436394

26/04/2023 Tax period 26/04/2023 to 26/04/2023 -
JAGTAR SINGH PLUMBER Contact No. 8198881863
| umer Name r
| gon NA NA WARD NO-1 KURALI 140103 Pald By JAGTAR SINGH PLUMBER

Sale Of Compost Fees . Billing Period 26/04/2023 to 26/04/2023

ice Type
“ 150 Payment Mode Cash
paid Amount
‘ 150 Field Fee *NA
Tax Aﬂ'lﬂul'lt
: SGSTI(if applicabl v
| casttrapplicavte) A _ (if applicable) 0
ChequdDDfPOITﬁ“”Cﬁm No. NA Cheque/DD/PO/Transaction Date NA
' NA,NA IFSC Code NA
gank Name
|| 62 Receipt No. NA _ Gaiecelpt Date i NA
’-f__

Comments: SALE OF COMPOST (10 KG)

d By: Sh. Darshan Kumar Authorised Signatary

Gemerste

. . e . W.no-5 Kurali, 1605002445
Kurali Municipal Council ) ) » . )
. http:ﬁlgpunlab.gov.inleSewa!kurabi,munnc|palcounc1lkurall@yahoo.m

Sale Of Compost Fees Payment Receipt (Employee Copy)

ReceiptNo. MP/1504/2023-24/008531 ) Consumer D PG-CH-§23-04—26-436395 -
Receipt Date 26/04/2023 Tax period 26/04/2023 to 26/04/2023
Consumer Name _ | GURDHYAN SINGH PLUMBER Contact No. 9914538358
| Mress: NA NA WARD NO-1 KURALI 140103 Paid By GURDHYAN SINGH PLUMBER
Senice Type Sale Of Compost Fees Billing Paiiod 26/04/2023 to 26/04/2023

hid Amo
;’ unt Y150 Payment Mode Cash
i Amoynt
e " v 150 Fleld Fee tNA L
iy ﬁfip licab _
ol plicable) TNA SGST(If applicable) 10
+9ue/DD/pg i - 7
g /Transaction No. NA Cheque/DD/PO/Transaction Date ANA T
Name " ]
NA IFSC Code NA y 4
“ am‘Pt No, . 4
Con M , G8 Receipt Date NA y A—
%15‘. S - = ="

dp,,
BYn Sh, Dif_-'ﬁhan KUm;r




Kurall Mu

Sale Of Compos

75

nicipal Council
{ Fees Payment Recelpt (Employee Copy)

W.no-s Kur.

A
http :ngpun]ab.gav.inleSewaIkurallf.munlcipalcnuncllkur::;llﬁusoozq
@yahg,
0.

Recelpt No.

Receipt Date

Consumer Name

MP/1504/2023-24/008532

26/04/2023
INDERJIT SINGH PLUMBER

NA NA WARD NO-1 KURALI 140103

PG-CH-2023-04-26-436a0g

Consumer ID

Tax period 26/04/2023 to 26/04/2073
Contact No. 9872644510
Pald By INDERJIT SINGH PLUMBER

C

Tt ::::::We Sale Of Compost Fees Blliing Petjod 26/04/2023 to 25!0720?“‘“‘*
1d Amount ¥ 150 Payment Mode Cash
i ::x Amount T 150 Field Fee TNA
- CGST(if applicable) T NA SGST(if applicable) 10
= Chegue/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA
— Bank Name NA,NA IFSC Code NA :
. Gs Receipt No. NA G8 Receipt Date NA
- Comments: SALE OF COMPOST (10 KG)
Generated By: Sh. Darshan Kumar ..o
7 : = x — - ety . ) — _
. —_—

Il

Kurali Municipal Council

Sale Of Compost Fees Payment Receipt (Employee Copy)

W.no-5 Kural.i.léosoq‘
http://lgpunjab.gov.in/eSewa/kurali/,municipalcouncilkurali@yahi

0

4

.

Receipt No. MP/1504/2023-24/008533 Consumer ID PG-CH-2023-04-26-436402
Receipt Date - 26/04/2023 Tax period 26/04/2023 to 26/04/2023
C
onsumer Name SURJIT SINGH PLUMBER Contact No, 7986890723
Add 3
ress NA NA WARD NO-1 KURAL| 140103 Pald By SURJIT SINGH PLUMBER |
Service T
ce Type Sale Of Compost Fees Billing Period 26/04/2023 to 26/04/2023
Paid Amount
Y150 Payment Mode Cash
Z“ Amount v1s0 Fleld Fee TNA
GST(if applicable)
Cheaue/p *NA SGST(IF applicable) To :
eque/DD/PO/Transaction N |
Bank o NA Cheque/DD/PO/Transaction Date NA I l
ame NA,NA IFSC Cod NA ‘
G8 Recelpt No, NA ‘ |
I = - B Ge Recelpt Date NA e
Comments:  SALE OF COMPOST (10 KG) ] B l
1
Authorised 59"

Generated By:; Sh, Darshan Kumar

——X.

x
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\ e —— 468

Kurall Municipal Council
Sale Of Compost Fees Payment Receipt (Employee Copy)

W.no-5 Kurall, 1605002445

http:mgpunjab,gov.InleSewafkurallf,munldpalcnuncllkurall@yahoo.ln

Recelpt No. MP/1504/2023-24/008534 Consumer ID PG-CH-2023-04-26-436406
Receipt Date 26/04/2023 Tax perlod 26/04/2023 to 26/04/2023
Consumer Name HARDEEP SINGH PLUMBER Contact No, 9592364644
Address: NA NA WARD NO-1 KURALI 140103 Pald By HARDEEP SINGH PLUMBER
"';:w-:e Type - Sale Of Compost Fees Billlng Perlod 26/04/2023 to 26/04/2023
paid Amount viso Payment Mode Cash
Tax Amount v 150 Field Fee T NA
CGST(if applicable) T NA SGST(if applicable) To
Cheque/DD/POfTransaction No. NA Cheque/DD/PO/Transaction Date NA
Bank Name - NA,NA IFSC Code NA
Gt Recelpt No. NA G8 Receipt Date NA
Comments: SALE OF COMPQST (10 KG)

Generated By: Sh. Darshan Kumar

- X S ——. m——————
- g—

Authorised Signatory

H

|

Kurali Municipal C it W.no-5 Kurali, 1605002445
urat Minicipal Lolinc http://lgpunjab.gov.in/eSewa/kurall/,municipalcouncilkurali@yahoo.in
' Sale Of Compost Fees Payment Receipt (Employee Copy)
[ =
Receipt No. MP/1504/2023-24/008536 Consumer ID PG-CH-2023-04-25-436495
Receipt Date 26/04/2023 Tax perlod 26/04/2023 to 26/04/2023
| Consumer Name SHASHI KUMAR PLUMBER Contact No. 9999999999
Address: NA NA WARD NO-1 KURALI 140103 Pald By SHASHI KUMAR PLUMBER
Service Type .. Sale Of Compost Fees Bliling Perlod 26/04/2023 to 26/04/2023
Pai
44 Amaunt v1s0 Payment Mode Cash
T
" Amaunt t150 Flald Fee tNA
1] CasT, "
: (i applicable) TNA SGST(If applicable) Yo
%“’DPIPOIMMnacﬂon No. NA Cheque/DD/PO/Transactlon Date NA
* Bink "ifne
e e - NA,NA IFSC Code NA
SRecelpt N, .
Pt No. NA Go Recelpt Date NA
Com,
MMentg,
SALE OF COMPOST (19 KG)

l htlday Sh Darshan Kumar

e,
gt LT T

“""--—---. ————

— ,

Authorised Signatory

———




]

Kurall Municipal Council

el
le Of Compost Fees Payment Rec
Sale

Q "“‘J":\‘ |\

pt (Employee Copy)

Wine-s i ill.laos
http://\gpunjab.gov.InfeSewa/kuraly/, rnunlclpalcuungm 00y,

Yihog

Consumer ID PG-CH-2023-0s-

Receipt No,

13'455039
-24/008712
MP/1504/2023-24/0 Tax parlod 18/05/2023 1o 18/05/2073
S
N t No.
Recelp 18/05/2023 Contact No. 8558995755
Ipt Date
- RaswF CHARAN KAWAL il By CHARAN KAWAL
Consumer Name -12 KURALI 140103
_ o NA NA WARD NO Billing Period 18/05/2023 to 18/05/2023
Address: Sale Of Compost Fees Cash
s
L [ Service Type Payment Made ?
T 20
Paid Amount Fleld Fee TNA
- T 20
Tax Amount SGST(if applicable) 1o
- - TNA .
CGST(if applicable) Cheque/DD/PO/Transaction Date NA
ion No. NA
— CthW{DD[POfﬁ‘HnsamDn IFSC Code NA
NA,NA
_ Bank Name " G8 Recelpt Date - NA -
Ga Rm]pt NO. =" = —-_"E—‘_‘-.
_ COMPOST (150 KG)
Comments: SALE OF Authes
- Orised Sgnatyr
Generated By: Sh. Darshan Kumar
_ ~_.______,—f—"___‘h__/—-__h—““*— — -__._____‘___f___‘_k________.__-+—_—_.___-__--_\"- = X e X 5
|
- W.no-5 Kurali1s0s00
Kurali Municipal Council
P http://igpunjab.gov.in/eSewarkural/, municipalcouncilkurali@yahy
Sale Of Compost Fees Payment Receipt (Employee Capy)

Recaipt Date

Address;

Pald Amount

MP/1504!2023-241005305

Consumer Name

) 30/05/2023 Tax period 30/05/2023 to 30/05/2023
MAHAVIR JOsH| Contact No. 8194932100
NA NA WARD NO-8, PADIALA 140103 Pald By MAHAVIR JOSHI

Consumer ID PG-CH-2023-05-30-463677

Billing Perlod 30/05/2023 to 30/05/2023

Payment Mode

Cash
Field Fee T NA
SGST(If applicable) To
Cheque/DD/PO/Transaction Date NA
IFSC Code NA
G8 Recelpt Date NA ]

Y100
Tax Amount AR
CGST(if applicable) *NA
ChequelDDIPOlTransa-:tlun No NA
Bank Name NA,NA
Ga Receipt No, NA
Comments, SALE OF COMPOST (7KG)
Generateqd By: sh, Darshan Kumar
e x-___._.__-_------.-_---------x—---
e e

g 3"
vt 1509“/



Sale

Kurall Municipal Council

of Compost Fees Payment Receipt (Employee Copy)

78

http:/ilgpunjab.gov.infeSewa/ kurall/,municipalcouncilkurali@yahoo.in

W.no-5 Kurall.lsosooqu 70

—_—1

@r, MP/1504/2023-24/008856 Consumer |D PG-CH-2023-06-06-469056
gecept D3t 06/06/2023 Tax period 06/06/2023 to 06/06/2023 13
consumer Name HARPREET SINGH Contact No. 9815840200 _:'I
address: NA NA WARD NO-5 KURALI 140103 Pald By HARPREET SINGH —
"’m—f_—' Sale Of Compost Fees Bilting Period 06/06/2023 to 06/06/2023 _
pad Amount ¥ 400 Payment Mode Cash &
Tax Amount ¥ 400 Field Fee T NA 1
ST applicable) TNA SGST(if applicable) To
c,,qudDDIPOITﬂ“ﬂCﬁC'" No. NA Cheque/DD/PO/Transaction Date NA i
-gank Name - NANA IFSC Code NA =
Gb nmipt No. NA Gb Recelpt Date NA _‘
Comments: SALE OF COMPOST (27 Kg) |
wt'd By: Sh. Darshan Kumar Authorised Signatory :
{ <
- X x x x
T e _xp_th_—___. - ity ____,_____—-—:

s Lt

e —————

(]}’/ﬁ ==

I

Kurali Municipal Council

Sale Of Compost Fees Payment Receipt (Employee Copy)

-

W.no-5 Kurall, 1605002445

http:ngpunjab.gov.ln!eSewa!kurau!.municipalcouncilkurall@yahoo.ln

MP/1504/2023-24/00BBT0

Consumer ID

08/06/2023 Tax perlod 08/06/2023 to 08/06/2023
r Name . NARINDER SINGH Contact No. 9815405454
NA NA WARD NO-8 PADIALA 140103 Paid By NARINDER SINGH

PG-CH-2023-06-08-470517

Type Sale Of Compost Fees Billing Perlod
nt 1150 Payment Mode Cash
o t150 Field Fee tNA
applicable) TNA SGST(iF applicable) Yo
/DD/PO/Transaction No.  NA Cheque/DD/PO/Transaction Date NA
s E NA.NA IFSC Code NA
1pt No. NA G8 Recalpt Date NA

08/06/2023 to 08/06/2023

B?‘ Sh. Darshan Kumar

s: SALE OF COMPOST (10KG)

Authorised Slgnatory

Y X

e
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Sale OF Compost Fees Payment

79

Kurall Municipal Council

Recelpt (Employee Copy)

http: //lgpunjab.gov.ln/esewa/kuralf/.munlclpalCDUncllkUr

/

.no-s Kur"{

LT

MP/1504/2023-24/009026

Consumer ID

PG-C H~2023-06-26-4535u

ecept Dte 26/06/2023 Tax perfod 26/06/2023 to 26/06/202
Consumer Name PARDEEP S/0 R.D VERMA Contact No. 9888225800 |
Address: NA NA WARD NO-14 KURALI 140103 Pald By PARDEEP S/0 R.D VERy !
Service Type - Sale Of Compost Fees Billing Period 26/06/2023 to zslom
Paid Amount 1100 Payment I‘v‘!ude Cash
Tax Amount 100 Field Fee T NA
CGST(if applicable) T NA SGST(if applicable) 0
Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date NA

-Bank Name NA,NA IFSC Code NA
GB Receipt No. NA G8 Receipt Date NA

Comments: Sale of Compost (7 KG) i

Generated By: Sh, Darshan Kumar

-

Authorised S'rgnm-f

e

New Misc RecelptUL B v2

Showine data far« 1 /479079 + o 2 m e T



-

e — S

(

- — — — — 2 eI/
New Misc Recelptul B_v2
Showling dala for : 1/4/2023 to 30/6/2023 .
5. No uLB . Recelpt Number | | Recelpt Date fFhallan Number reports.uc.payern repnrt,s.uc.lranw Collector Name Total \Pwmen\ Comments |
ame sactlonnumber Amount | t Mode
1 pb.kurali | MP/1504/2023-24/009026 | 26/06/2023 | PG-CH-2023-06-26-483812 | PARDEEP S/0 R.D furalil61441105] Sh. Darshan Kumar ;’ 100 CASH \ Sale of Compost (7 KG) \
VERMA
2 ph.kurall | MP/1504/2023-24/008870 08/06/2023 | PG-CH-2023-06-08-470517 | NARINDER SINGH }urall5682124219 Sh. Darshan Kumar 150 CASH SALE OF CCMPOST (10KG)
3 | pb.kurall | MP/1504/2023-24/008856 | 06/06/2023 | PG-CH-2023-06-06-469056 | HARPREET SINGH furali116192421]1 Sh. Darshan Kumar 400 CASH | SALE OF COMPOST (27 Kg)
4 | pb.kurali [ MP/1504/2023-24/008805 | 30/05/2023 | PG-CH-2023-05-30-463677 | MAHAVIR JOSH| turali211242415] Sh. Darshan Kumar 100 CASH SALE OF COMPOST (7KG)
5 | pb.kurali | MP/1504/2023-24/008712 | 18/05/2023 PG-CH-2023-05-18-4%5039 CHARAN KAWAL furalil02132318] Sh. Darshan Kumar 20 CASH |SALE OF COMPOST (1.50 KG}
\
6 | pb.kurali | MP/1504/2023-24/008536 | 26/04/2023 | PG-CH-2023-04-26-436495 | SHASHI KUMAR [urali1122239379 Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10 KG)
PLUMBER
7 pb.kurali | MP/1504/2023-24/008534 | 26/04/2023 | PG-CH-2023-04-26-436406 | HARDEEP SINGH furali9136015134 Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10KG)
> PLUMBER
8 | pb.kurali | MP/1504/2023-24/008533 | 26/04/2023 [-’G-(ZH-2023-0‘3—2(-3-44364025\1 SURNT SINGH  furali4351715164 Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10KG)
W PLUMBER
9 | pb.kurali | MP/1504/2023-24/008532 | 26/04/2023 | PG-CH-2023-04-26-436400 |- INDERNT SINGH furalig12343211¢ Sh. Darshan Kumar 150 CASH | SALE OF COMPOST {10 KG}
PLUMBER -
10 | pb.kurali | MP/1504/2023-24/008531 | 26/04/2023 | PG-CH-2023-04-26-436395 |GURDHYAN SINGH turali717019235] Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10 KG})
- PLUMBER
11 | pb.kurali | MP/1504/2023-24/008530 | 26/04/2023 | PG-CH-2023-04-26-436394 JAGTAR SINGH  furali1952450024 Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10 KG)
LPLUMBER )
12 | pb.kurali | MP/1504/2023-24/008529 | 26/04/2023 | PG-CH-2023-04-26-436391 BIKRAMIIT SINGH turali189122411] Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10 Ke'
PLUMBER
13 | pb.kurali | MP/1504/2023-24/008528 | 26/04/2023 | PG-CH-2023-04-26-436382 | SURMUKH SINGH furali924432174q Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10KG)
PLUMBER '
14 | pb.kurali | MP/1504/2023-24/008527 | 26/04/2023 | PG-CH-2023-04-26-436378 | GURINDER SINGH furali310515097] Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10 KG)
- PLUMBER £
15 | pb.kurali | MP/1504/2023-24/008526 | 26/04/2023 | PG-CH-2023-04-26-436374 | GURIANT SINGH urali221171317] Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10 KG)
PLUMBER
16 | pb.kurali | MP/1504/2023-24/008525 | 26/04/2023 | PG-CH-2023-04-26-436368 | HONEYVERMA turali242272116] Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10 KG)
S/0 TARSEM LAL :
17 | pb.kurali | MP/1504/2023-24/008524 | 26/04/2023 | PG-CH-2023-04-26-436362 | HARKESH KUMAR urali2106182417 Sh. Darshan Kumar 150 CASH | SALE OF COMPOST (10 KG)
PLUMBER
Total 2570

Fa
r
‘)'
— 3y
/

d g

S |

Ex ol.llive Orﬁcer
Mu ipalCFun A

urali llillgllh |
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Misc ReceiptUL B_v2
. Showing data for: 1/5/2023 to 13/10/2023

5. No [ULB Recelpt Number Receipt Date |Business Detalls Tax Collector Name Total AmoyPayment Mode
1|pb.kurali MP/1504/2023-24/009904 13/10/2023  |OTHER.Sale_ol_compost 300  [Sh. Darshan Kumar 300 CASH
2|pb.kurall MP/1504/2023-24/009792 28/09/2023  |OTHER.Sale_of_compost 150  |Sh. Darshan Kumar 150 CASH
3|pb.kurall MP/1504/2023-24/009791 28/09/2023  |OTHER.Sale_of_compost 100  |Sh. Darshan Kumar 100 CASH
4{pb.kurall MP/1504/2023-24/009327 07/08/2023  |OTHER.Sale_of_compost 300 [Sh. Darshan Kumar 300 CASH
5|pb.kurall MP/1504/2023-24/009165 17/07/2023 |OTHER.Sale_of _compost 20  |sh. Darshan Kumar 20 CASH
6{pb.kurall MP/1504/2023-24/009101 06/07/2023 |OTHER.Sale_of_compost 150  |Sh. Darshan Kumar 150 CASH
7 lpb.kurall MP/1504/2023-24/009084 05/07/2023  |OTHER.Sale_of_compost 30 Sh, Darshan Kumar 30 CASH
8{pb.kurall MP/1504/2023-24/009026 26/06/2023  |OTHER.Sale_of_compost 100 |sh. Darshan Kumar 100 CASH
9lpb.kurali MP/1504/2023-24/008870 08/06/2023 OTHER Sale_of_compost 150 Sh. Darshan Kumar 150 CASH

10pb.kurali MP/1504/2023-24/008856 06/06/2023  |OTHER.Sale_of_compost 400  |Sh. Darshan Kumar 400 CASH

11}pb.kurali MP/1504/2023-24/008805 30/05/2023  |OTHER Sale_of_campost 100  |Sh. Darshan Kumar 100 CASH

12 ipb.kurali MP/1504/2023-24/008712 18/05/2023  JOTHER.Sale_of compost 20 |Sh. Darshan Kumar 20 CASH
Total 1820 1820

18

h——F—L—L_I._I_I Y Y e e i S e 2 ] e =
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Kurali Municipal Council

Others Fee Payment Receipt (Cltizen Copy)

82

W.no-s Kurall,1605
http:l{lgpunjab.gov.InIeSewafkuratu,mun]dpalcoum"kura"@féﬁod

Generated By: Sh.5her Singh

DISCLAIMER

3. This is a computer generated document
Now log a complaint from WhatsApp, give

1. Payment received by cheque/demand draft shall be subject to realization.

2. This document is not a proof of Property Ownership and regularization of unauthorized construction.

\L‘ MPnso_uzon—ulowsza Consumer ID PG-CH-2024-01-12-623817
eceipt No.
| ) i .t Date 12/01/2024 Tax period 12/01/2024 ta 12/01/2024
Recelp
Contact No. 9999999959
\ Consumer Name Ram singh ntact No
J NA NA WARD NO 8 140103 Pald By Ram singh
Address:
\. ——-""".'_ﬁ,pe Others Fee Billing Period 12/01/2024 to 12/01/2024
4 Gervice
T t €100 Payment Mode Cash
paid Amoun
‘F Tax Amount T 100 Field Fee TNA
ax
SGS o
™ cGST(if applicable) T NA T(If applicable)
L -dDD]POfTransactlon No. NA Cheque/DD/PO/Transaction Date NA
Chequ
Bank Name NA,NA IFSC Code NA
| i NA G8 Recelpt Date NA
Gs Receipt No.
-
Comments: SALE OF COMPOST(6.6 KG)

Authorised Signatory

a missed call on 8750975975 or send a Hi message on WhatsApp to this number

—A—— - —

-

Kurali Municipal Council

Others Fee Payment Receipt (Citizen Copy)

W.no-5 Kurali, 1605002445

http://lgpunjab.gov.in/eSewa/kurall/,municipalcouncilkurali@yahoo.in

MP/1504/2023-24/010624 Consumer ID PG-CH-2024-01-12-623825
| Receipt Date 12/01/2024 Tax period 12/01/2024 to 12/01/2024
l Consumer Name Dinesh kumar Contact No. 9999999999
__i_i‘l‘f_m: NA NA ward no 13 140103 Paid By Dinesh kumar
i | Service Type Others Fee Billing Pericd 12/01/2024 to 12/01/2024
| 1| Paid Amount €150 Payment Mode Cash
= [ T Amount ?150 Fleld Fee tNA
o CGsTfrfaPPu“ble) TNA SGST(If applicable) To
| Cheque/DD/PO Transaction No. A Cheque/DD/PO/Transactlon Date NA
B[ Name NANA IFSC Code NA
_ . ;.M'_ NA GB Recelpt Date NA
p ,cimme'“* SALE OF COMPOST(10 kg)
f:g:ated By: Sh.Sher Singh Authorised Signatory
B |
Ry feceived by che,

_ ,:Ih'i document (s notap
e Thi:

% 515 3 computer gene

Lalnt from WhatsApp

que/demand draft shall be subject to realization.

roof of Property Ownership and regularization of unauthorized construction.
rated document

glve a missed call on 8750975975 or send a Hi message on WhatsApp to this number




83 ‘
W.no.s Kurail,lﬁo
|palcounc|l\:urall@y;

~n o= ,_PIA.':.(M Atp [
|
{

Kurall Muriclpal Counc} http://\gpunjab.gov.In/eSewa/kurall/,munic
Sale OF Compost Fees Payment Recelpt (Citizen Copy)

B Receipt No. MP/1504/2023-24/010763 Consumer ID PG-CH-:ou-oW ,
oo Receipt Date 07/02/2024 Tax perlod 07/02/2024 to 07/02/204
Consumer Name HAMEED KHAN Contact No. 6239809160 |
- Address: NA NA ward no 8, PADIALA 140103 Pald By HAMEED KHAN |
Ji. T Sale Of Compost Fees Billing Perlod 07/02/2024 to 07/02/2975
Paid Amount 100 Payment Mode Cash
Tax Amount ¥ 100 Fleld Fee Yo
CGST(if applicable) T NA SGST(If applicable) T NA
ChequdDDlPOiTransactiun No. NA Cheque/DD/POfTransaction Date NA
Bank Name NA,NA IFSC Code NA
GB Recelpt No. NA GB8 Receipt Date NA
T
Comments: COMPOST FEES (7KGS) |
Generated By: Sh.Sher Singh Authorised Signa

DISCLAIMER
1. Payment received by cheque/demand draft shall be subject to realization,
2. This document is not a proof of Property Ownership and regularization of unauthorized construction.

3. This is a computer generated document

SEULESTTY P ---;-;--'-'—' Lomem WibobeAnn_abin = micead 2all am 03ENOTERIE nr rand_ s Ui maccamn an Wik atchbnnta thie niimhbar

ol X —X - . S e — et e

W.no-5 Kurali,160500:4

i icipal Counci . i
Kurali Municipa &l http://lgpunjab.gov.in/eSewa/kurali/.municipalcouncilkural@yahe:

Others Fee Payment Receipt (Citizen Copy)

| 4 Receipt No. MP/1504/2023-24/010889 Consumer 1D PG-CH-2024-02-29-650813

] Receipt Date 29/02/2024 Tax period 29/02/2024 to 29/02/2024

| Consumer Name MEHAR ' Contact No. 9999959959

T | Address: NA NA ward no 04 140103 Pald By MEHAR -
E Service Type Others Fee Billing Perlod 29/02/2024 to 29/02/2024

_i| Paid Amount ¥ 200 Payment Mode Cash

_} Tax Amount t 200 Fleld Fee TNA

17 CGST(if applicable) TNA SGST(IF applicable) 0

'] Cheque/DD/PO/Transaction No, NA Cheque/DD/PO/Transactlon Date NA

- Bank Name NA,NA IFSC Code NA

; G8 Receipt No, _ NA G8 Recelpt Date NA _—
| Comments:  SALE OF COMPOST FEES (13 KGS) _

| Generated By: Sh.Sher Singh Authorised s
I DISCLAIMER

" 1. Payment received by cheque/demand draft shall be sublect to reallzation,

2. This document is not a proof of Property Ownership and reqularization of unauthorized construction,
3, This Is a computer generated document

erleg2 et

Now log a complalnt from WhatsApp, give a missed call on 8750975975 or send 3 Hi messa

ge on WhatsApp to thls number



A
Kurali Municipal Council 84 _ W.no-5 Kurall, 1605003,
hllp:ngpun]ab.gnv.infeSewaIkuralI!,mun(clpatcouncilkurall@yahm?6

| Others Fee Payment Recelpt {Citizen Copy)
MP{1504/2023-24/010890 Consumer ID PG-CH-2024-02-29-650815 = :
ﬂeﬂ'iPt Date 29/02/2024 Tax period 29/02/2024 to 29/02/2024
consumer Name KRISHAN Contact No. 9999999999
pddress: NA NA ward no 0% 140103 Pald By KRISHAN
mpe Others Fee Billing Period 29/02/2024 to 29/02/2024 ‘
| paid Amount v 200 Payment Mode Cash
Tax Amount ¥ 200 Field Fee TNA
cGsT(f applicable) tNA SGST(if appllcable) ro
[ cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date  NA
,I Bank Name NA,NA IFSC Code NA
;I G# Receipt No. NA Ga Recelpt Date NA
L

omments: SALE OF COMPOST FEES (13 KGS)
Authorised Signatory

L erated By: Sh.Sher Singh

ECLAIMER

ayment received by cheque/demand dra
Praperty Ownership and regularization of unauthorized construction.

ft shall be subject to realization.

his document is not a proof of

[his is a computer generated document
v log a complaint from WhatsApp, give a missed call on 6750975375 or send a Hi message on WhatsApp to this number
f—— = — e — —_—r
1 75
x = o G T x
- ’ B
Kurali Municipal Council W.no-5 Kurall, 1605002445
http://lgpunjab.gov.infeSewa/kurali/,municipalcouncilkurali@yahaa.in

Others Fee Payment Receipt (Citizen Copy)

E{ [::::: ::t'e MP/(1504/2023-24/010891 Consumer ID PG-CH-2024-02-29-650817
| 29/02/2024 Tax period 29/02/2024 to 29/02/2024

;i I&nsum..- Name BALIINDER KAUR Contact No. 9999999999

%::“‘ NA NA ward no 05 140103 PaldBy BALJINDER KAUR ]
&' L _ * Type Others Fee Billing Period 29/02/2024 ta 29/02/2024
‘]l’ ::d::nunt . rz00 Payment Mode Cash

EI‘IIG oumt ‘ v 200 Field Fee T NA

l;éh;(:;::l;:ble} = EhA SGST(if applicable) Yo

Li.IBlank N [Transaction No.  NA , Cheque/DD/PO/Transactlon Date NA

q NA,NA IFSC Code NA

Ga Rerg]pt No.
—_— NA G8 Recelpt Date NA

B
c"l'll'l‘!en y
Ei ts:

SALE OF COMPOST FEES (13 KGS)

E}ated By: Sh.Sher Singh
IéﬁA!MER

Authorised Slgnatary

E.!yf"“"t fecelved b
- ) ¥ cheque/demand draft shall be subject to realization.
¥ s not i
Nis 1s 3 com a proaf of Property Ownership and regularization of unauthorized construction.
o ||o Puter generated document |

e—-‘ﬂ"ﬁ_@ﬂt from Wh
—_— atsApp. glve a missed call on 8750975975 or ser.d a Hi message on WhatsApp to this number

| "** -




R e i o
X "'-------x-.._“
i Municipal Council 8 9 , Wnoy F
Kurali Municlpal C httP:ngpunjab-gov.lnfeSewafkurall!,municipaku rurallisogy Y
Others Fee Payment Recelpt (Citizen Copy) “tllkurau@m&
Receipt No. MP/1504/2023-24/010558 Consumer ID Pfi'c“'2°24-03—12-559m5
Receipt Date 12/03/2024 Tax period : 12/03/2024 to 12/03 224 [
Consumer Name BRIJ BALA Contact No. 9995999999
Address: NA NA ward no 0§ 140103 Paid By BRI BALA
Service Type Others Fee Billing Perlod . 12/03/2024 to 12/03/2079
Paid Amount Y100 Payment Mode Cash
Tax Amount ¥ 100 Field Fee TNA
CGST(if applicable) tNA SGST(if applicable) 10
Cheque/DD/PO{Transaction No. NA ChEEIUEfDDIPO!TransactIUn Date NA
Bank Name NANA IFSC Code NA
G8 Receipt No, NA G8 Receipt Date ; N NA
= — |
Comments: SALE OF COMPOST (6.5 KG) 7
Generated By: Sh.Sher Singh
Autharised Signata ¢
DISCLAIMER ’
1. Payment received by cheque/demand draft shall be subject to realization. !
2. This document is not a proof of Property Ownership and regularization of unauthorized construction, (i
3. This is a computer generated document
Now log a con:;lulaint_fr_Mp, give a missed call on 8750975975 or send a ﬂrﬂﬁs_age on WhatsApp to this number '
x - X -X X X X
. L it W.ne-5 Kurali,1605
Kurall Mumupal Counel http:f!lgpuniab.gov,ln!eSewaikuralﬂ,munidpal:oundkunli
Others Fee Payment Receipt (Citizen Copy)
Recgpt No. MP/1504/2023-24/010959 Consumer ID ‘ PG-CH-2024-03-12-655214
Receipt Date 12/03/2024 Tax period 12/03/2024 t0 12/03/2024
Consumer Name PARVEEN KUMARI Contact No, 9999999999
Address: NA NA ward no 04 140103 Pald By PARVEEN KUMARI ]
4
Service Type Others Fee Billing Peried 12/03/2024 to 12/03/202
Paid Amount 100 Payment Mode Cash
Tax Amount 100 Fleld Fee . TNA
CGST(if applicable) TNA SGST(If applicable) to
Cheque/DD/PO/Transaction No. NA Cheque/DD/PO/Transaction Date  NA
- Bank Name NA,NA IFSC Code NA
Ge Receipt No. NA G8 Receipt Date NA 1
Comments: SALE OF COMPOST (6.50 KG) o S
‘ Authorised 519
Generated By: Sh.Sher Singh "
DISCLAIMER - N T
1. Payment recelved by cheque/demand draft shall-he subject to realization. i?
2. This document Is not a proof of Property Ownershiﬁ 'ang‘regulaﬁzat]nn of unauthorized construction.
3. This Is a computer generated document

umber B4
Heurles a ramnlalnt. fram \Whats Ann nive.a micserd.call an 1750975975 or send a Hi message OW___EBE_"PP to this n ——
[

A=



| ” """ - Snrmnmemammeemm . i R e
---------- e 8 6

j Municipal. Council

178

W.no-s Kurall,:aosoo:us
Kural http:ﬂlgpun)ab.gnv.InleSewalkutalll,rnunlclpalcuuncllkurall@yahoa.ln

Others Fee payment Recelpt (Cltizen Copy)
L)

= /T_/ MP/1504/2023-24/010561 Consumer ID ' PG-CH-2024-03-12-659219 i
Refeipt 0.
|

12/03/2024 Tax period 12/03/2024 to 12/03/2024 -
| geceiPt Date
SUNITA RANI Contact No, 9999999999
| consumer Name -
‘ NA NA ward no 14 140103 Pald By SUNITA RANI
£ Addres:: ~
' Others Fee Billing Period 12/03/2024 to 12/03/2024
mpe ?
i Y100 Payment Mode Cash
| paid Amount
r Y100 Field Fee NA
| Tax Amount
SGST(IF licabl
cosTiif appljcab'le) T NA T(IF applicable) 10
| chcquﬂ'DDiPonmn”mﬂn No. NA Cheque/DD/PO/Transaction Date NA
} d NA
gank Name NA NA IFSC Code
NA
' gt Receipt No. NA GB Recelpt Date
'?"—-—-—-—_
Comments: SALE OF COMPOST (6.50 KG)

| Geerated By: Sh.Sher Singh Authorised Signatory

usCLAIMEE
Lr"ﬂ'"e"“ received by cheque/demand draft shall be subject to realization.
,_,m; document is not a proof of Property Ownership and regularization of unauthorrzed construction.

1 This is a computer generated document

;'... [P .r--.-.:i..-r from Whatclnn nive a misced call on A750975975 or send 3 _H‘;messaqe on WhatsApp to this number

X X X X X X

Kurali Municipal C -'l W.no-5 Kurali, 1605002445
ura unicipat Counci 3
P http:!flgpupiab.gov.inleSewafkuralil.municipalcouncilkurali@yahoc.ir!

¢ Others Fee Payment Receipt (Citizen Copy)

- I Receipt No. ~ MP/1504/2023-24/010862 Consumer ID . PG-CH-2024-03-12-655234
| Receipt Date 12/03/2024 | - Tax period 12/03/2024 to 12/03/2024
! Consumer Name KHUSHVIR SINGH M.C. Contact No. 9999999599
_ Address; NA NA ward no 12 140103 ' Pald By - KHUSHVIR SINGH M.C.
i Others Fee Billing Period 12/03/2024 to 12/03/2024
170 ;'ayment Mode Cash
70 , Field Fee © TNA
TNA - SGST(if applicable) to L
‘ %uejonf POfTransaction No.  NA ‘Cheque/DD/PO/Transaction Date NA
NA,NA IFSC Code NA
NA G8 Recelpt Date NA [
SALE OF COMPOST (4.6) 3

Authorised Signatory

EM fegey
“dby cheque/demand draft shall be subject to realization.

. '-Kl.nw is
.. "ot 2 proof of Property Ownershlp and regularization of unauthorized construction. w ;zg,\y/
PUles 9enerated document B3

ﬂ-iuim
- il from Whatsaop, glve a missed call on 8750975975 or send a Hi maccaae an WhatsAna to thls number // TRUE COPY //
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INTHE COURT OF...JN THE HON'BLE NATIONAL GREEN TRIBUNL.RRINGPAT BENCH, NEW DELHI

OA NO. 1281/2024 .. JURISDICTION OF 201

Sult/Appeal No.

Inre:-
Amarjit Singh & Ors plaintifits) or  Petitioner(s)
~meiantis)  Complanant(s)
VERSUS
State of Puni ab & Ors Defendant {s)/ Respondent(s) / Accused Know all to whom
these Present shall come that ifwe .

Rajnish Sood(Executive Qfficer, . M.C.-Karaliy:

do hereby appoint

The above named

Sanchar Anand, Adv

(herein after called the advocate/s) to be my / our Advacate In the above = noted case autherize him:-

To act, appear and plead In the above-noted case In this court or In any other caurt In which the same
may be tried or heard and alsa in the appellate court Including High Court subject to payment of fees separately

for each court by me/us.

To sign file, verify and present pleadings, appeals cross-gbjection or petitlons for executions review,
revision, withdrawal, compromise or other petitions or affidavits or other documents as may be deemed necessary
or proper for the prosecution of the said case in all its stages subjects to payment of fees for each stage.

To file and take back documents, to admit and/or deny the documents of opposite party.

>
0205710,

To withdraw or compramise the sald case or submit to arbitration any differences of disputes
that may arise touching or in any manner relating to the sald case.

=
LR

XX

To take execulion proceedings on paying separate fee.

TR

To deposit, draw and receive money, cheques, cash and grant receipts hereof and to do all
other acts and things which may be necessary to be done for the progress and in the course of the
prosecution on the sald case.

S

To appoint and Instruct any other Legal Practitioner authorlzing him to exercise the power and
authority hereby conferred upon the Advocate whenever he may think fit to do so and to sign the

power of atlorney on our behalf.

Loy SSL[LV:»@E\@‘” SO

J ¥
)

And Ifwe undersigned to hereby agree to ratify and canfirm all acts done by the Advocate or
his substitute in the matter as my/our own acts, as if done by me/us 1@ all Intents and purpose.

And I/we undertake that I/We or my/our duly autharized agent would appear In court an all
hearings and wlll inform the Advocate for appearance when the case [s called.

And 1/We undersigned do hereby agree not to hold the advocate or his substitute responsible for the
resull: of the said case. The adjournment casts whenever ordered by the court shall be of the Advocate which he

shall receive and retain for himself,

And )fwe undersigned do hereby agree that in the event of the whole or part of Lhe fee agreed by me/us
to be paid to the advocate remaining unpaid he shall be entitled ta withdraw from the prosecution of the said case
until the same is paid up. The fee settle is only for the above case and above Court. I/We hereby agree that once
the fee is paid, | /We will not be entitled for the refund of the same in any case whatsoever and if the case
prolongs for more than 3 years the original fee shall be paid again by me/us.

IN WITNESS WHERE OF |/We do hereunto set my/our hand to these presents the contents of which have

been understood by me/us an this 2.)st Day of..Ech 202 8ccepted subject 1o the terms of
the fees.
Advocate Client Client

I 1dentify the Signature/Thumb Impression of Below Mentioned Person

Signed in My Presence. The Client.

— kumar”

L DA e

(Sanchar Anand & Shiv Kumar Aman Kumar Thakur)

Advocate for the Respondent (Rajnish Sood)
14, 1st Floor, National Park
Lajpat Nagar-IV, New Delhi-110024 EXECUTIVE OFF CER

SF »

Phone No.-9958792346

Email- sachar_anand@yahoo.co.in Municipal Council Kuralj .

- e o»
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